Monday, March 20, 1978

Sixth Series, VD].. XI No. 20 Phalguna 20, 1899 (Saka.)

LOK SABHA

DEBATES

(Fourth Session)

(Vol. XI contains Nos. 11-20)

LOK SABHA SECRETARIAT
NEW DELHI



CONTENTS
No. 20, Monday, March 20, 1978]Phalguna 20, 1899 (Saka)

CoLUMNS
Obituary References . . . . . . . . . I—7
Papers laid on the Table . . ) . . . . . T=—0
Statement Re. Treaties of Trade and Transit and Agreement of Co-
glpmtiun to control Unauthorised Trade between India and
Shri Mohan Dharia . . . . ) . . . 10—12
Demands for Grants (Railways), 1978-79— . : ; . 12—87, 90—92
Shri Nathu Ram Mirdha . . . . . . . 13—I6
Shri Jagannath Sharma . . . . . . . 16—20
Shri H. L. P. Singh . . . . . . . 20—23
Shri Dalpat Singh Paraste . . . . " ] 23—26
Shri R. D. Ram . . . . . . . . 26—30
Shr1 R. Venkataraman . ) . . . . . 39—32
Shri A. K Saha . . . . . . . . 3234
Shri Ram Das Singh. " . . . . . . 34—38
Shri Hari Ram Makkasar Godara . . . . . 38—41
Prof. P. G, Mavalankar . . . : : . 41—46
Shri Harikesh Bihadur . . . . . . . 46—50
Shri A. Asokaraj . . e . y g . . 50—53
Shri Chaturbhuj . . . . . . . 53—s8
Shri Ugrasen . . | . ; . " , . 5862
Shri Vayalar Ravi . . . . . i . i 63—65
Dr. Henry Austin . . . . . i . . 65—57
Shri Kanwar Lal Gupta . . R ) . 2 i 67—70
Shri Rudra Pratap Sarangi. . . . . . . 70—75
Shri Shyamlal Dhurve ) : . 5 e ) . 76—78
Dr. Bijoy Mondal . i . . . . . . 78--80
Shri Chitta Basu . . . . . : . . 8>—81
Shri Pabitra Mohan Pradhan . . . . . . Br
Shri Gananath Pradhan . . . . : : : 82
Prof. Madhu Dandavate . . . . . . ’ 82—87
Statement re. Mizoram—
Shri Charan Singh . . . . , . . . 88—39
Appropriation (Railways) Bill, 1978— 93
Mation to introduce, consider and pass— 93

Prof. Madhu Dandavate . . . . . . . 93—94



(i)

Supplementary Demands for Grants (Railways), 1977-78
Appropriation (Railways) No. 2z Bill, 1978 . .
Motions to introduce and consider—
Prof. Madhu Dandavate . .
Motion to pass . . . .
Prof. Madhu Dandavate . . .
Shri Mohd. Shafi Qureshi .
Shri Vayalar Ravi . . . .
Shri P. Venkatasubbaizh . : : .
Shri H. L. Patwary . . . . .
Dr. Subramaniam Swamy . .
Shri Chhabiram Argal .
Shri Vinodbhai B, Sheth . . :
Shri Rajaram Shankarrao Mane ,
Shri R. L. P. Verma . . .
Shri Yashwant Borole . . .
Shri Bhagat Ram . .
Shri Ramjeewan Singh . . .
Shri K. Mallanna . . .
Shri Chaturbhuj . . . .
Demands for Excess Grants (Railways), 1975-76 . .

Appropriation (Railways) No, 3 Bill, 1978—

Motions to introduce, consider and pass
Prof. Madhu Dandavate . N

Demands for Excess Grants (General), 1975-76

Appropriation Bill, 1978—
Motion to introduce— . . .

Shri Satish Agrawal . .

Motion to consider . e e
Shri Satish Agarwal . . .
Prof. G. Mavalankar .

Shri Vayalar Ravi . . .

CoLumns
94—95

96—101

2883 8R8EYYRSESS

991
100—I10T
101

101

or—1o03

103—105
103—I105

10§—I0T

107—108
107—108
107—I112

107108
109—I11
I1I==II2



LOK SABHA DEBATES

— ~—————
2
LOK SABHA in that capacity till 1956, On the "
I away of eé.emglflmbrm 1936, he
Mondy, March 20, 1978/Phalguna 29, 1809 that m:; «ll ipﬂg‘__“"""“‘ll in

The Lok Sabha met at Elsven of the Clock

|Mr. Speaxer (v the Chair)
OBRITUARY REFERENCES

MR. SPEAKER : I have to inform the
House of thesad demise of Shri Rajeshwara
Patel wiwo pased away at Pahlejaghat
E,li!_ilﬁmj on the 16th March, 1978 at the age

7.

Shri Rajrshwara Patel was a Member
of the First, Second and Third Lok Sabha
during the years 1952 to 1967. A lawyer
and agricultunist Sl Patel was member
of the Revolutionary Party of Bihar during
1926 10 1932. He was a widely travelled
person and had Leen a member of the Backs
ward Classs Commission _amln Ge‘mni

Secretary  of y
Parishad. He was an  active
parliamentarian and had served on  a
number of Committees of the House in-
cluding the Estimates Committee,

W= L~ply m>un the lows of this friend
and [ am swe, the House will join me
conveying ow (ondolences to the bercaved
family.

The Huouse may stand in silence for a
short while as a mark of respect to the
mrmny of the depated soul.

The Menbers then  stood in silencee for a
short while.

MR.SPEAKER : Thavealsota inform
the Iouse of the sad dernise of a former
Speaker of this House, Shri M. Anantla-
sayanam Ayvangar who pased away at
Tirupati on the evening of 1qth March,
1978 at the age of 87

Anoted Parliamentarian, Shri Ayyangar
entered the Central Legidative Assembhly
in 1934 an continued to bea  Member for
g8 v ars, being elected to all successive
Howsestill 1962, Hewasalo a Member
Tears oy e wan Cloctal Depehy

1946—~sn. He was ty
mvoﬂnk Sabha in 1952 and scrved

He]ndc't::ue Indian Parliamentamy Delega.
tion to China in © He also participat-d.
in a number of ey u.m-

ces, both in the country as well as abroad,

Hewasa n who was deeply interested
in the uplifiment of the poor and down-
trodden,

Shri A had an amiable

sonality, He was  deeply dmwd]mc;
Parliamentary  institutions and made
a very distinguished contribution as a
Prasiding Ollicer in the form  of decisions
and rulings from the Chair. Itwas dur-
ing his time that the fint Conference of
Commonwealth  Parhamentary Associa-
tion was held in India in 1956, The
Conference was a gn i
hdmhig;. In paming a the
countrv lost & great son who devoted
all his hife to the service of the people and
the demoerati- institutions,

We deeplv mourn the loss of Shi
Ayyangar and T am sure all sections of the
House will join me in conveying our con-
dolences to the bereaved family
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THE SHRI
MORARJI DESAI): Sir, may I join

a personality and he was a per-
son with independent vicws aud he
ed them tly too Hewas an

His scrvices to the country had been
varied. He took part in the non-coopera-
tion movement, the [rerdom movement.
and was deeply devotrd to Parliament
and Parliamentary practices and to de-
mociacy. In his death the country has
lost a great patriot, We have thu satisfac-
tion that he served the country for many

years.

I requst you to send our condolences
and decp sympathy to the members of the
bereaved furmily.

SHRI YESHWANTRAO CHAVAN
(Satara;: Sir, 1 join you and the
Prime Minister in our sad duty of

ying condolences to the memory of a
?r:m who was a very disunguighed pre-
deceasor of yoms.

I had no privilege of being a Member of
Parliament when he happened 1o be th~
Speaker, but his tation as Speaker
h:::qrhai, 1 !hink?m part of this coun-
try. He travelled very often and as such
‘we came in his personal contact. He was
a man of great scholarly distinction and a
man of very skillful parliamentary cairier
He was Speaker, I am told, in the real
sense of the term and aperson who did grea
service in theumcofmrﬁredomnruﬁgle.
He was a senior Congress leader in - those
days and as such, he was sery highly
respected.

Sir, looking to the work of the Parliament
here one finds that the work is becoming
more and more skillful and difficult as the
time passes. That is breause democracy
is becoming more broad-based and more

d. t seems to be the only
reason. I do not know whether it was
more casy in those days to control the
House.

AN HON. MEMBER : It was discip-
ined House.

MARCH 20, 1978
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SHRI YESHWANTRAO CHAVAN :
Anyway, be had the distinction of presid-
ing over & disciplined House.

Sir, 1 join in paying our tributes
mﬁm:ﬂinﬁlimrw A msture age,
He was very active to the last, Only a
few weeks before I had received a communi~
cation from him, giving his comments on
the current political situation in
country. He was very active till the
moment, was very clear in his views
he always thought of the problems of
country to the last minute. His death is
great loss to this Parliament and to thi
country.

-EREE

SHRI P. VENKATASUBBIAH
{Nandyal) : Sir. on brhalf of my
party and on myown behalf, Ijoin you and
the Leader of the House in paying_tributes
to the late Shri Avyangar. The sad
dem’se of Shri Ayyangar isnotonly a great
loss to this country in grarral but a great
loss in particular to Andhra Pradesh. from
which he hails. 5ir, I had the privilege
of being a Member when Shri Ayyangar
war the Deputy-Speaker asv well av the
Speaker of thiv august bodv. He was a
veleran I_Pael‘urnenurian.l who enthuved
many of us, young people, who entered
Parliament at that t?me. and we have
learnt many things from him.

He was not only a fine Speaker and a
parliamentarian but a great patriot who
participated in _the freedom  struggle,
Though roming from an orthodox family
in Tirupati, he plunged into the freedom
struggle when the call was given by Bapuii,
anrd from then on uninterruptedly he was
in the very thick of the fierdom struggle.

In 193¢ he offered himae If as a candidate
for the Congress when hie knew that he had
to uppose a very great  stalwart of the
{I.utirr Party. In those days of Jimitd
ranchive, Shri Ayyangar stood as a Con-
gress candidate and he trounced  this
Justice Party member, to the surprise of
everyane,

He was not only the Speaker of this
august House, but alw an erudite scholar
in Sanskrit and Trlugu. Subsequently
whrn he beram= the Governor of Bihar,
he Aichargrd his duties with dignity and
decorum.

I once again join you in paying tributes
to him and I request that our condolences
an tributes may be comveyed to the mem-
bers of the bereaved family

SHRI ABALA PAJNOR  (Pondi-
chery) : On belalf ol the AIADMK,
1 aswociate mysel! with the sentiments ex-

pressed by the hon. Mcmbers of this
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Housc. But when I express my grief on
behalf of my partv, I cannot chgm. s the
Member s so farclaimed, acquain-
tance and the privi,le@ of working with
Shri Ayyangar cither as the Speaker or
as a freedom-fighter. But I can tell you
many of the stories which I have learnt
from my father about the frecdom fight
or his work in Parliament. I rememl
that very often the name of Shri Ayyangar
cam~ from the lips of my father.

So, on behall of the vouth of this country
and as an 0pp wition Member I can say that
pechaps Shri Ayyangar could control and
manage the House as a successful Speaker
brrause of the discipline of the Members;
at the same time, he was alw equally dis-
cwplined. I learn from Shri Venkataia-
man, an hon. Membwr of this House,
who had the privilege to b* with Shri
Ayyangar, that be always used to listen to
the last Member, whether in a Commities
or in the Housr. I think that was perhaps
thr reason whv Shri Ayyangar was very
surcessful,  Ofcourse, 1 do not blame any-
by,

We all [eel wory proud that Shri
\vvangai, who was a very succenful
Spraker, came from the South - We  are
very much moved to hear of hiv sudden
demisge. Till the last minute of his Lie he
was thinking onlv about the country,
Lwven now his soul in Tirupati temple
m1y be thinking of this Parhament and
liow we are going to save democracy for
which he had worked so hard.

Prople say that he was a great scholar of
Sanskrit and a verv good orator in Telugu
alw, We feel proud. and this country

vill remember auch great, crunent men,
and T am sure we will alwo stanid bv the
¢ ause they fought for asmere lip sympathy
will not be a correct homage to the great
Iraders of this country.

It has been said that he spent a great
number of years in prison on the call
Bapuit. We did not havi thr privilege of
lwing with him or the opportunity to know
him personally, but our and affection
towards such great leaders is in no way
Less if anything, it is more.

With these words, I join you  the hon.
Prime Minister, the sitin leaders and
other Members of the Housr 1n expressing
our gricf, We are one with you in our
sentiments.

BHATTACHARYA
On behalf of our
groap in Parhament, I share the sentiments
exprevsed by you, the hon. Prime Minister
and the other colleagues, and I request
vou to :onve¥v our condolences to the

SHRI DINEN
Serampore) :

bereaved family.
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SHRI CHITIA BASU (Barasat) :
I jon the Prime Minister, the leader of
the opposition and other Members of the
House in paying my tuibute to Shri Anan-
thasayanam Ayyangar. He had a che-
uered and colourful carcer as you have
all mentioned, I did not have the pri-
vilege of being a Member when he was
mdiug over this august House, but
t much about him from newspaper
reports and senior parhamentarians  who
served this House while he was the
As Speaker, he laicl down certain conven-
tions and practices and he presided in such
a way that there was duscipline in the true
sense of the word.  That is nut w say that
this House iv undisciplined today, We
should emulate his practices and serve
Parliament and the parliamentary  institu-
tions of our country in the way he strved.

With thess words, I join you and all
sections of the House in paying my tribute
to the leader,

-

i



MR ?:;E:KBR : As amutc;flru-
pect to eceased peron, ouse
will now stand in silence for a short while,

(The Members then stood in silence for a
short while )

MR SPEAKER : As a mark of respect
to the memory of Shri Ayyangar, the
Howe stands adjourned to meet again at
g p. m, The Call Attention listed for to-
day will be taken up tomoriow, and in the
afternoon  we arc taking up legislative
work,

SHRI P, VENKATASUBBAIAHN :
ghgr:l should we not adjourn for the whole
y ?

MR SPEAKER : There is very im-
portant work
12-go hrs.

The Lok Sabha then adjourned till Fourteen
of the Clock,

The Lok Sabha re-assembled at Fire Mnu-
tes past Fourteen of the Clock.

[Mn. SPEARER in the Chait)
PAPERS LAID ON THE TABLE

StatemEnT RE. Natlonal DEVELOR-
MENT COUNCIL

MR. SPEAKER : The Prime Minis-
ter.

THE PRIME MINISTER (SHRI
MORAR]JI DESAIN : Sir, I beg to lay on
the Table a copy of the statemnent adopted
by the National Development Council at
the end of its meeting held on March 18
and 19, 1978.

Statement

The National Development Council
met on March ls-lg. 8 under the
chairmanship uter to discuss
theduﬂment {eﬁu Year Plan {978—-
83, prepared by the Planning Commissi

The Council lpptwad the objectives of

removal oﬁ uuen:fll uction in
poverty and i atwl continued pro-
wmﬁlm reliance and generally wel-

comes the proposals in the Draft Plan in
ﬁarﬂ:uumof&:eobpcum The Coun-

cil approved corr increaged
allocations for agriculture, rural develop-
i ood control and

sectioms of the e unless necessary
institutional

administrative changes
are made to ensure that b:neﬁhdo;ndoed

MARCH 20, 1978 Papers Laid 8

;_p of land reforms and
molulm peasknt organisations for this

While mmdlﬂnld:umﬁ:ul in the
document on the m Needs Pro-
gramme, the Council recognised that
public duu‘ibunun system  covering e-e.n-
tial articles of mass consum; needs to
be ex and mengm without
any delay.

The projections of empl t oppor-
tunities indicated in Pim were dis-
cussed and it was agreed that thoe

be reviswed in derail in consultation with
the State Governments.

The NDC drew pointed attention to the
necd for making effective changes in
administrative other systems to rnsure
the success of plan objectives, mper.ully the
employment omw and the objective
of narrowing in rqualities. The
m!wﬂtmmmlhepmmulﬁ not
be fulfi'led should be fully analysed and
curre tive actions taken.'

The importance of ensuring that the
pmm.e sector ns to the nati
objectives way also emphasised,

It was agreed that the Planning Com-
mission would hold discussions \:?th the
States in regard to the details of the Draft
Plan, especially the State Plans.

The NDC welcomed the larger role the
Draft Plan assigns to the State Govern-
ments in development planning and exe-
cution. Fiscal ents, which would
reflect this development, need to be further
discussed having to the constitutio-
nal provisions. A ittee of the NDG
would be formed for this purpose. The
Committee would, inier alia, review the
Gadgil formula and the scope of Centrally
sponsored schemes in the Plan.

After further discussions with the State
Govmc:l:i. }he Plan for 11973—8‘85 would
be wuen for a] al to the NDC

subsequent mns. Before this

nphnReportof the Seventh Finance

Commumion would have been received and
taken into consideration.

SHRI VAYALAR RAVI (Chira-
yinkil) : The Prime Minister has laid a
copy of the statement adopted by the
National Development Council on the
Table of the House, We find in the

rs that there was a lot of contro-
versy about it and that the Chief Mi-
nisters are going to meest separately, I

request you, Sir, to hndly allow
us also to have a discussion on it,

MR, SPEAKER : We shall try to find
some time,
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STATEMENT RE, DELAY IN LAYIN
ANNUAL Tg‘}.ﬁ. OS'NC‘IBR'IP

fimn, oo wente ot depfi
vwrew ¥ g st (ot oWt e
qwew ) : o SETT W W WY WK
& o s wepET e i
ofcag, 7€ feeelt & af 1976-77 ®
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wafa # wwr qew ) WA gy faws
¥ wroor warw A o fraer (fieft
T WA EEFOT) WWT T 9%
WAE
[Placed in Library. See No, LT—1837/78]

Review & AnnuaL RerorT OF REHABILI-
TATION INpUsTRIES CORPORATION LTD ,
CuLCUTTA POR 197576

firfor sftt wrem aw g wix
grefe  swre ¥ oww oot (oY TW
fewr) : waw g, § e
wfufaw, 1956 %t 1T 619 ¥ W
I (1) & werw faefafes
@i (felt awr @y gorcr) o
or-or  Sfa ARTIEE I WA —

(aw) Tt wum fom fafals,
wAEAT & A 1975-76 ¥
FEwO # FC T
qaET )

(#) grate s forr fafids,
FAFAT W1 A9 1075-76 W
ofrw  wfrdzs, F=odfE
¥ Ty 3 q friaw wg-
Famdes w1 feafimi o

[Placed in Library See No. LT—1838/78]

MR.SPEAKER : | am allowing one
statement about Miroram,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA) : At 5 P.M,

MR SPEAKER : All nght Item No,
Gwﬂlbeukcnuptommbmuxthrrc
is another connected motion also,

We now take u ngm No 7, Statement by
Shri Mohan aria

1406 hrs.

STATEMENT RE. TREATIES OF
TRADE AND TRANSIT AND AGREE.
MENT OF COOPERATION TO CON-
TROL UNAUTHORISED TRADE
BETWEEN INDIA AND NEPAL

THE MINISTER OF COMMERCE
AND QIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN
DHARJA) : Mr. Speaker, Iam h
to inform the House that on t7th Marc
1918, I on behalf of the Government of

India and Shri Pitamber Dhoj Khati, the
Industryand Commerce Ministerof Nepal,
on behalf of His Majesty's Government of
Nepal signed the following docmmh

(i) Treaty of Trade between the
Government of India and His
Majesty's Government of Nepal,

(ii) Treaty of Transit between the
Government of India and His
Majesty's Government of Nepal,

(iai) tofﬁoopﬂ'ahnn between
e Goverament of Tndia and T
Majesty’s Gmﬂ:mmmt of Nepal to
Control Unauthorised Trade and

(iv) Related Documents.

It gives me great pleasure to lay the
shove documents on the Table ol' the
House. }Haud i1 Library. See No.LT-
1840/78}.

These Treaties and Agreement
replace the Indo-Nepal Tml.ty of Trade
md Tunut of 1971. The new Treaties

ent have been arrived at

thedemedY mtof?’n&n,b)

further and strengthen relations with our
neighbours.

In December I?w? durmg his visit to
Nepal our held extensive
discussions with His Majesty the King
and Prime Minister of Nepal. The Joint
Gommunique, issucd on that eccasion stated
inter aha,

“The two Prime Ministers agreed that
separate treaties to cover trade and
transit may be concluded expeditiously.
It was further decided to provide, at
the same time, for effective measures to
control unauthorised trade from one
country to the other,”

The conclusion of the separate Treaties of
Trade and of Transit and the Agreement
niarks the fulfilment of this intention.

1 would like to highl some
of the of these Treaties 'd:lnd the
Agreement, 'l‘he Treaty of Trade extends
increased preferential treatment to manu-
factured products of Nepal for import into
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with Nepal {Stat.)
[Sbri Mohan Dharia]
India. Thishasbeendonewiththe specific
objective of ing the ' industrial
devdng:::n: of Nepal. industries that
are to be encouraged would be primavily
based on Nepalese and Indian raw mater-
ials. Ashitherto we shallcontinue to meet
to the extent feasible the requirements for
emential commodities of Nepal. Hon'ble
Members are aware that one of the features
of our relations with Nepal has been the
free convertibility of our currencies. In
implementation of this principle bilateral
trade between the two countries would
continue to be conducted in Indian rupees.

The Treaty of Tramsit and its related
Protocol provide enhanced facilities for
Nepal’s “traffic-in-transit” through India.
This should go & long way in st
Nepal's international trade and shou
encourage its economic development.

Hon'ble Members are aware of the
open common border shared by
India and Nepal which permits of fiee
movement of persons and goods. It is
a uniyue frature and benefits our two coun-
tries in numerous wavs., At the same time
it places a responsibility on both Govern-
raents to cooperate in their efforts to control
unauthorised trade and to remove any
inducements to the conduct of operations
which are injurious to cach other's revno-
mies. The Agreement also specifies that
the two Gorernments will cooperate effec-
tively with each other to prevent infiinge-
ment and circumvention of the laws and
rules and regulations of either country
in regard (o matters iclating to Customs,
foreign rxchange and foreign trade. With
the political will on both sides to ensure
that there is no unauthurised trade, it is
hoped that this problem which in the past
has been the cause of some misunderstand-
ing shall no longer remain an ivwue

In order to ensure that the Treatics are
harmuniously and effectively implm-u-ntfd
both countrics have agreed tn mect at the
official level on an ad hoc basis as and whra
the need may arise. It has also been
agreed that there shall be an Inter-govern-
mental Committes comsisting of senior
officials of the two countries whmrg:rimary
duty would be to promote trade, facilitate
transit and control unauthorised trade
between our two countries and also consider
such matters as may remain unresolved
at the meetings of the ad-hoc official groups.
The Inter-Governmental Committee would
meet on a r basis every six months
in the capital of the two countries alter-
natirely.

DG. (Ry.), 12
1978-79

goodwill and friendship among the coun-
tries of the Sub-Continent over the past
year. This atmosphere calls for greater
economic cooperation and trade among
the countries of the area. In order to helg
Nepal to develop its bilateral trade wit
Bangladesh and also its oversecas trade to
and through Banfllduh we have agreed
to provide Nepal an overland route to
Bangladesh, when the arrangements for
such purpase have been worked out
between India and Bangladesh.

The new Treatirs and the Agrcement
not only replace an old arrangement but
alio mark the heginning of a new chapter
in the history of our relations. We look for—
ward to speedicer reononiic development of
Nepal, as, in the ultimate analysis a siable
and economically strong Nepal is the best
guarantee of peace and stability in our
region. The Treaties and the Agreement
now concluded are a definite contributien
in that process and I take this opportunity
tu assure His Majesty's Government of
Nepal that India's ration to her erono—
micdrwﬁ-rpmrnl: would always be available
because we have nothing but goodwill
for the government and the people of
Nepal.

1410 hrs,
DEMANDS FOR GRANTS (RATL-
WAYSY, 1058-90- conid
MR. SPEAKER : Now wr shall take up
further discussion on Demandsy for Grants
(Railways). Mr  Mirdha, you kindly
confine voursell within 10 minutes.

THE MINISTER OF RAILWAYS
(PROT. MADHL DANDAVATEY @ 1
have 1o make one subniasion regarding
the  discgpmon on the railway  budget,
The Appropriation  Bill is going to be
taken  up in the Rajva Sabba tomorrow.
Since theie is no item on ihe agenda,
it is better that we miust sit for longer time
to compleir the entite subject  this aftei-
noon only,

MR. SPEAKER : It it the pleasurr of
the House to take up Appropriation Bill
and passit s that it may g to the Raiva
Sabha tomorrow ?

SEVERAL HON. MEMBERS :  Yes.

SHRI  VAYALAR  RAVT (Chi'a-
yinkil) : We agrer, but the Ruling party
must give ut more time.

MR. SPEAKER : No. we have alreadv
distributed it.

SHRI VAYALAR RAVI : We should
get our share.

PROF. MADHU DANDAVATE :Then
I shall cut down my reply.
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flarg v fomf (Avix)
fr go g W oAl oY & aww W@
% o v ard Wi ek W ¥
A EHA @A A E | g
g TR AW HiE ¥ age
qeft W o ¢ fow frawg ¥
a7 W YT ¥ i Yma ¥
TEATRT A A GE | 0 &
) W 7 9T ¥E 1 A e
o= g St AT a9 o ) s
s & fov omr aw ol wwrh §
aE B ST #F T BN W
®TH W WM €F A4 QT AT T
o AT R TORYTT & WE R W
§© IAT A% AT IART TA g1 TR |
W TEANE ¥ §W 1 6F 9% 0
ST HH SHET WY gH a7 )

FRAH AT AT i W § ST
A EECTHEEA YT § W gasr
srer  forgs @ 0wl ok A §
g o9 fRw & 2w fis aer 1<
wae w1 fadh arfart, =27, Wi frda
T WG A ¥ A g1 A wHRaT g
fir wror & ST ¥ 7@ T@gA W O
eI & qg W 2@ fR ommr &
T § a1 w@E ¢ W A fewa
&7 AAEA FEF F 1 AAEI W T
aga fsro & 4

¥ rdta & a7 W § fwaT
QAT | TAe A ATSI 4T A
A W § 1 AT AR Ay
T HEa< WY YAgL 1Y ¢ W AW
AT wgAeEe e g, R e
¥ s,exmavg e tfwaadrqer
¢ = qu v &, Afier ot oaw
ot smoy fad 1 goTe TT o A
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st yo¥ faw fieor & 1 T
¥ oW WF TF AT K W1 Ay A,
o & A7 wgwem A WnA R,
oW &% §aTE WTHIQT & oYl oF
aga OveT &7 RN &, warE AmEIge
AT g, THET WL A0 W §
frx aATeaTe S & SR wTaE 2
aq WY T R TR W
S | TR ¥ Ak & gafee
WX T W g feoagr aw el
farresr I firger & v gefigaw damalte
gur & W Wi §iF # wpw smar
TUTEM § | S AF AT W1 TG
7 fow 7w @, @@ aw gard AT
o ArEE T § SugE aRA
W gt e AE A

B8 TIAT WY E F ST TR
&, =Y Ao g AT e gy A
3 awz 99 AR v w1, Ao frde
¢ v x@ 3 amew o) samar A ¥ X
W AT B AW § WA W AT
A FrEitE 7 T WA B G WOBT
TET 3 g% a7 AT WSBT EY 1 TARI
¥ qga ol wwar § ol sy
TSAT FT WA §YeawT aeaw
v gefeam a9 wwea @ 1 WA
¢ @ yrEdsr far & W & N
A X I wgAr F fewdia o oaw
go Wt Twwe w1 qu fggrma §
g faw s a@m o wdfag AT
q wgar ¢ fs s A F AT N
W AR F weEt madt fasdy
ifgT 1

wh o f o & ow Y i dAr
Foart AW fader w SR §
Ty ¥ Feare @ oF 3 el
§ o drnae & deade o oF 3%
wrft &, e S emdtemdt frase
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g & fag oF g7 amee ant &)
wroreqr §  wfirdY ¥ faei 0 e ey
durely qar det W o § o
e T @ oo & WX AW A
v %t fa @ T F ovrg A faeret &1
vt ag favi s foran aqy fr fwmas
¥R s AW & fag e
#Y oo 91T frFme § Ay, AT
gt oF T uny wx frowy | e
@ faviy & ama Wit wrae g & amed
R dsgy wt s w3a A
e | €W 3 A drwrae ¥ q Wi
i IRA IETEYT | AT WO WWE,
AW TEW B oA a3 afe
WA O IE W OF T G A A
Wﬁ@wﬁfw‘(ﬁmm
TP, qE M A AW ) R
I g fF A0 @ A A g

W arem o g feadwe 8, wad
ot a0F ¥ qw A A o e
o et ¥ dwer s ¥ o
wR fawm R frwwedt  §, Ty
a @ g fler | gafeg
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IT6Y qEYef W ST B ATvA"
& uroR aAY W |

gaddr & el ¥ 37 § qorg =
w9 aga afgar g q, e qror
w9 AFAMALT Y AT Oy
R wdwr iy, afer AR E )
dequfadt A Fer woh §, oehdzw
TR A Fe Y, Afew T FT Fewar
Tl a1 o §, IaH §O T @ g
g &iwT W o gwrd ® wivaw o
QI G ST S /Y A9 A |
#y dfwy wwre & wdw arfat W
Wiy A @, F @ dw
wRAT § W I WTwT w9t ST
§, dfFa @ wed & wH 7T W WAL
21 9T Wi ¥ T 9T S e
fear o7 @@ WA N A
o TEM, WA & A I G A
Wt oW '

AR § $% wiwat § I S firar o
wwAr @, dfafedw ¥ at &
o { AgT & sraar @ §, foeer
FL 9 G Y N FO AT W A
v frar sz dw | W W oI
FAST ATd FWiw FW F g THr
A g 1w o gT A e 7
T ATAET wed Wi g W 3
T v fAmm 0w A
wir 8, & wy W aml A FEwe
oA T G FATE |

SHRI JAGANNATH SHARMA
(Garbwal): Sir, till now Rs. 6,400
crores have been spent by the Railways for
the developmental programmes. In the
First Five Year Plan the outlay was Rs.
500 crores, in the Second Plan it was
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Rs. 1100 crores, in the third, it was Rs.
1325 crores and a like amount was provided
in Fourth Plan, and in the Fifth Plan
it was Rs. 2150 crorcs. Last ycar total
outlay was Rs. 480 crores; this year it is
93 point something and Rs. 29 crores have
'?»_een provided for construction of new

It that the entire Himalayan
?lcn not exist in the Railway map

this country. The Himalayan border
which extends from Kashmir to Assam
is 2500 kilometres, but it appears that the
Railway Administration have not even
thought of the need of railway communi-
cation for the entire Himalayas.

I wanted to congratulate the Hon.
Minister for the awareness he has shown
in tackling the various problems facing
this vast isation : I wanted to :mc-
ciate him for the amenitics he has provided
like the Janata ‘Khana’ and various other
facilities, the Staff and its Service con-
ditions, safety and sccurity, wages and
employment etc., but my disappointment
is slightly greater because he has not said
a word about the hilly region of Uttar
Pradesh which is himing so much behind
with regard to railway communications.
So, I would like to postpone my congra-
tulations for a vear or two till the Hon'ble
Minister has effected changes neccssary
for this region, which abounds in natural
wealth. { Interruptions). The Railway Budget
is a really good t; I do not deny that.
But. after all, the railways exist for the whale
country. This principle should be borne
in mind by the high and mighty officials
of the Railway Board. The Members of
the Railway Board should understand and
realise the urgent and emergent need of the
hill le there. They should not be
s0 callous and treat the country as a whole.
T hope the Hon. Minister would rise
superior to hit administrative surrounding
and initiate changes considering the country
as a whole for balanced development.

Sir, it is well-known fact that the

Britishers were not interested in the
ent and planning of this country,
much less to talth‘od' the ]:;hli]d"lhn?t the
uestion is as to what prom ¢ foreign
lc'lulm to construct the Rishikesh-Karna
Prayag Railway leading to Badrinath.
Tt must be in the Railway records; there
must be eq;ent reasons.  Even
there are pillars marked RKR alongside
the bank of Alakhnanda from Rishikesh
to Karna Prayag. That is my constituency
also. It is absolutely neglected. The
hidden wealth of that Himalayan r:Eolon
has not seen the light of day. Itis a
+nown fact that in that locality are situated

ths famous shrines of Badrinath and Kedare
nath where lakhs of pilgrims from all over
the country go for salvation.

It is also a fact that it is that locali
where , Hemkund, Gaurikund
and Ghat are situated. This is the
place where wotld famous valley of
flowers is situated. I do not understand,
how it has not drawn the attention of
e ught o Droviding the reduired taciiis

€ req lics
for s-:omfgf"m going to Badrinath
m year. With this background, I
urge upon the Railway Minister that
the Railways must give iority to the
construction of Ruhiiuh-lg:lrm Pra;
railway line leading to the fnothiusy.&
Badrinath. This is casy specially when
the blueprint is there, the survey 15 there.
It is only the suvey and the blueprint
which are time consuming. The experti
needed for right alignment nnJ easy
dient is also there. What is the difficul
in constructing that railway line whic
leads to this beautiful place of this country,

In the present context, it ijs absolutel

a backward region and for its econom!

dp‘vclopmml, it is necessary that the
railway lines should be given top priority
there. At present, fc ins, all the
emsential commodities, cloth, edible oils,
sugar, bidis. tob elc. arc ported
to Badrinath and other hilly regions by
trucks and cumcqumﬂ‘y these cost more
to the people there. If the railway lines
are constructed in the region, the consumers
would be benefited a lot in this respect.

So far as mineral resources and ores are
concerned, these can never be exploiteg
unless there iv a cheap mode of transpoyy
available and that can only be provid.g
by the railways. This also needs to .
considered from that point of view as ...

Lastly, this area is a border area. The
burden can be effectively administered and
guarded onlﬁ if there is a proper 1ailway
lin to the foothills. rdo not want
to ::;' !e;oo much on that. In addition
to this, if you just connect Karan
to the interior of Almora, and m
to Nainital and Nainital to Ramnagar.
the whole would come within the
vortex of national railway hook-up.
But probably, the Railway Administration
has never thought of this at all and have
never visited the area.

The other thing which I wonld like
to emphasise is with to a direet
:lnin ﬁ'mi: Dcll::_plm tdwar. A few

ays go, Igota to tion fro;
the Hon. Milnhtero:th:mv | February,
1978 that only 246 passengers are availal
by train from Delhi to

fantastic, unrealistic and imlg'inlr'y g:
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figures are when Kotdwar connects divisio-
nal headquarters of the entire Garhwal
region, is the district headquarter of Pauri
and it feeds a population of eight to ten
lakhs. Kotdwar and Hardwar are two
‘dwars’ for going to Badrinath and the
entire Uttarkhand Even if you assume
that only hall of the pilgrims go to Badri-
nath pia Kotdwar the figure would come
to a3 many as five lakhs; they say, it is
246 passengers per day.

In addition. Garhwal feeds fourteen
battalions of Garhwal rifies. The Head-
quarters of Garhwal rifles, i.r. Lansdowne,
is go to 4» miles away from Kotdwar. Then,
in that area. there are many other Rorder
Orgamizations and they say that the total

assengers travelling daily from Delhi to
?Qatdwar are 246 only. It is really sur-
prising.

There was a request from the UP Govern-
ment some ten-fifteen years back to connect
Kashipur to Kalagarh. A beautiful dam
has since been constructed at Kalagarh,
but it is without a railwav line. There wat
a demand for extention of Dehra Dun
railway line to Kalsi, because a cement
factory was to be located there. A survey
had been carried out by the Railways, but
nothing more has been done so far, 1
would also request that there should be a
direct train from Dehra Dun to Allahabad
and the Sangam Expressshould be extended
to Saharanpur instead of terminating at
Meerut.

In the end, I would rarnestly plead with
the Railway Minister to start work on the
Rishikesh Karanprayag railway line imme-
diately and start a direct tram from Delhi
to Kotdwar.

Now. a worrd ahout the hill concessions.
Certain hill concesions have heen an-
nouced by the hon Railway Minister 1t
is_surpriving that thosr students and prople
who want to go to Badrinath have to go
to Dehra Dun, first, then come back to
Hardwar and then go to Badrinath and it
is only then that they would be able 1o
avail of the hill concession.

It i= ve1y strange that thes cannot go
direcily, First they have to gn to Dehra
Dun and then they have to come back to
Rishikesh and then g0 to Badrinath, Bt
these arc minor maiters and I am wre
the hon. Minister would kindly lonk into
them,

There is a railway crosing near Mo-
khampur in Dehra Dun—a rikshaw
bnﬂoc?( cart road existing for the last
8o . It was prrnm-iy open for
hmo\r 24 hours, Now it has been
reduced to 12 hours though the traffic
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for water were not paid, Toda ﬂlouﬂ
we are in 1978, we scem to he luﬁli\rinx
the 19th century, There is no overhead
tank, no telephone facility at Kotdwara
railway station and even after taking
up the matter with the higher authorities,
I have received no reply so far....

MR, SPEAKER : The hon, Members®
time 1 over,
SHRI JAGANNATH SHARMA : As

you have tung the bell, T will reserve my
furthe: observations to some other veeasion,

&t gHo t{ﬂoﬂﬂof‘ﬁm{iﬂ_’r-‘ﬂiﬁ):
wer  AEES, TqEA ¥ Frod A1 AR
FTAAL ATAT AT @, ¥ 3% 5 AwE
w73 & fRo gt gur £ 1 wow Y,
# farre & war fas 7 oz
fas 7 Az-mar arafre @ gfem
# fgsrr 2, w1 wfT 39 =5 arya
|, FOH, ®W, 90 AT ATT Y
sTar wA 2 wF e3ftr =faa
T T ORAY A, TFIR AT
fem ar f& @ & am-rm AW,
faa £ Fw mra Ao ® 7o @, T
Atz (490 Y Jrel w77 fdew
F21 foam i afy of Frg-ma =7 B
qAqr F, AL oArEl mvwy vt avan
% fAo war #7d S--fr @ W
EA W STIRAT F1 AR, A gAY
afedi W gy gfrar @ osrdar
& I AdY WY ¥ frdaw woar wgar
g T A T At A= R D §,
T X Fg-Tar q% 39 avg fawr €,
A AT T AT SfEw § WA gy wwim
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Y Ty T o o aga W
W w3, fe xw O oA I
wr ¥ e fegr W, o T ¥ Wie-
WA gre & aga girar el )

yoam & fet ¥ faeslt 7 oerAMr
WA At feE & e T waeg
B o F, 4 & T ¥ q2AT &Y %%
greT A § 1 TERrT X wEw aw
Faw dF wReAr d a9 TEA-TEA
TN a g T & & e
w7 wAdw FET-- afe
AT ¥ AT AT EAT ATEA F7 Y 9,
W wraATTT A qf 7 W frawr A
agd Afaar et

g aw  SAfaEre & aw g,
guefagre ¥ AT ARAT T FTEY
Wil 3, g aifearies & )
AN SJufaE § WA ¥, IF gew
Ot gEeT £ Ol 3T & T 97 F}
F ferru@ g1 AT A free) @Y
ah  waE afwr wer &, afaw
A Y 9 & v agy fare
21 R oA mpRAE wriw g fa
WEAI-AT vAREE AT gfe feeel-
AT IR YEAT AN g7 [AVRCLT A
TWE T AT AR FTEAr IR N
T areY A wre gfaar fesr 3R

EreEY DeRSE T @Y & et
$1 wm, b X o o g
s oqfar @ wmw P oFM R
amfoRt €1 qtw ¢ f& @@ I Ay =
¥ww oy e ¥ fagrr & O fea
W, @ ¥@ ¥ AT & FWT BT A
afwmr fawr @il )

oo off, WET A% Wd F qRar
& arr §, Ot ¥ qww WA ¥
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Y quTT gar qv, AT gawdr § arr
g W # der wdfrat g€ ¥
o Wd fawrr Y s & @ goar
aifga w & o wifgy o, T
frw Tt 1 Tefec ¥ A
& fiv g9 amea A o & wx #o wTKodTo
ar IE SR G & AsE T
T AMY F gEEAr a3, qE Ay
' A AT FR o W @
aF 1

W Fogwe mw i
sw w7 Ty fedem ¥ wwow
W AT aT 2w awer a7 fewe
T F—F o\ F
o Hifag —sgwEE 517 g 7
gl sowlw #, &7 fere ga7 AW
#ferdg dq7 e & A A w
for & sgmmaT ¥ AW w7 f@r
WA g1 ITAN F I nEr o W
VAR BTTOR T JTEeT ¢ ) %A
W F1 U2 F Ao § 1 sqaeqr
F7, THY T T4 H apf d

Aty & 9T F7AT 4EAT B |
grrgr § oF gheam Wi & g A
Tt 7€ o Ffew ) ograve 7T A
e TEH IWH guer AT T
g7 gTeaT 7 99 gfvom 4 A T 6
¥ %@ wrolt # 9w W W
et 33T & oy 7 gfeww @wr ov
TMET FOEAT A BT | AT Qe
fafeer & &% @ g 7 qEmE
feaqr dafew o A% s@ w7 A
yaa g AR femi @ ag TOw
giromt ot ao & W7 e 97 gwe
< o & oafge )

vFag § fedom & wma 3
Wt sgm w1 omm s forer
t s we o qrewow fedfoe
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% foar fear wa, ot gilar e
Y & TrmgT ¥ §ry W fear
& TR fedom & ¥ @A wifige
Wt fawht & 2wom Wit e
¥ fesslt arsly qry 7l @ wifyge
wiw & 9@ wwwar ¢ fe aveia
ot A @ qgETT 9 &I A AR
TR fedem & 9% @

W W URT ¥ arg § Yad gt
ft v 3% awe & g gew ¥ wErE
g g

oty fog XX (gE)
T wemer wpeT, & Wiy & areaw
& @ At ot WY wTIE HEAT ATy
gfefmaad ¥ ymrg ag o
fower gor diw 8 W agr 9 W
W &6 arer gF e )

T gz wgew fefger ¥ ek
W AERwE § 1 g v R
® auE an §, fed o S aga
g wTa Frw § e guim T Fry
wag P iras e 30 it &
AT T TE AT WTATE A Ty
& W ogweat ¥ 9w A o
qar qF gar &, & W oE AW ¥
foq garsr g1 o ¥

WETy WENEW, GATY 67 ¥ WS
@Al O O ATA R T AT
TFHE AT W AT AA Y
qeit # @@ ATy 1 gETT &
ag dor & Fasd aga & 7 & Ao
aF @ AT AT A A I
¥ Wl & gAY g WA ¢
T yeaew W R Y &< Y HAT AT AT
Wiy 7@ ¥ T §, e 6 gAY &1 Fasiw
we  wws § 1 afer weaw
s, & W qeEw § 9T W
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wrewl w1 fraiw €% 1w ey

0t ¥ | wAr & wmnE &
e EfR & g ¥ ¥ w ar@ W
v famdr fr ooam & a7 w1

Lanid uﬁwﬁ#gﬁmg”rl T
da & S A G ¥ Ay, W %
warr X, T A feaar dwr @A
g foasr et 1 W1 gar gy &

=1 &Y #F grar 547 ¥ faw ow
aTrey WY TP A WIEAVETAT ] | Wrae
awr & AWl R AT TN ¥ AN
Ffeare M &1

qeny wEreT, ¥ wod s ¥,
W™ Al fr N wn wgw g fe
gl o5 agw @ fawst fomr § o
ST T gAY IRf wIA wgd
Argn Fax ¥ Freely wafer zﬂa;
i g &, T ¥ fgera ¥
wifardr W) gfom fadr o
# forg amar oy oy wfige
ag forarr froyr w1 frewr @

gg’ﬂ % m,

1
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et afedt & qar-mgroarEy w1 aw
wr ¥ wicagt & ghomf v wifs-
wfirmt Y ¢ & HY gwer W@ § )
wgt & AT W oft off wri AT W=
o1 aff fray mar 1 weR wrew
FE § TA-HGITAT GTH-A
T FTAIET T AT gler wifaardr
Prear w37 @ At SF T W AT FA
& 1w gy @t & Fr otwsw ey
gfcr st o/ wig & @y afeq
wraEx ¥ wraw & foren ow 9w @a
r gwfa & fag fomem wrfes 9r o
ot A% afy fow qrar 41 wefeg
% Ty A srdw owom £ Fe
fomy W wwr & wfas wET I
far &1 far ar a8y & 377 AN
I e ;Y frg

WOH WTETA A { wyAr Angm §
fr ogr s wer TIWH  qreAw FT
At & gw AT v 397 F Arefeat
g o Avey, g weft ¥ araR ¥
QT #r wAr g1 afe i faw
T & &1 ITEY oAy FY w A0 faur
arT g1 o AY ag wer Wt & fw
qrg IFRTT A fame § W we
firay W1 3 A SR wivT wE v
fear smr & 1 fam & ® am
arA ¥ fac Naw qfr g, oy ¥
Ry w9 4 ¥ & oW A7 ged
finar stror &7 T R¥ § oy wre fr g
g% A & @7 IqF IS ¥ @
wT®T ¥ ot afedi & gq a0 ¥ wow
§ faadw wawr § % Easn w1
asd § 1 Kwifemer g1 & Sy
fe & fongrama % Oy wd agi war
1 & adw wx & feama w1 wgwr
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Bt afr ot wrfenfadt o g
t 1 wafeg & wngar g s wias &
wiire dwrr # wer wRw ¥ it
e snfenfiy #) 2o & vl Fear
g arfie I ST ST IIR @ AW,
& ofr W apa® A g Wt oY
ot srardy eifenfadt « § 2@t o
sy ff WTAET wf ng @i
37 At W wry Ad F ghewr ff @%
T IaF o7 ey FACI5FF |

T 1 57 HT X wrAr g
T g WY WqAT WTT /AT A

£

ot oW gAY o (T ) o FAY
wEAYTa ¥ o wqeTT Wi Tt § IR
aadT F7F ZQ &Y AT Al w1 W F
qAH T AET AT T AT A
sgwr g+ @ AwT & 89q
far gredw & Foaa & firly ¥ oy
FORA w1 gATd g afew WAt
AT TIAT TFAT G AT 4T IIH
g Af v 9 & sy wAr
g foowrr ot v fafr g dadw
it FIEAY w1 FOH T F ¢F
et & qur AW § 1 G AF AT
FAFTE § OF FEAT & 9 A FOY
awr 31 aRAEAGug W g
¢ @ A 19 7T IN AFAT AgA
X & 707 34T ME T A5 FCAT
@ § A9 EAATT FT WA FGF
QA AT qAT A SN wiw § A dar
Tga &4 7 ST AR FG § 0
g OF ST A & ITF q@0 v
gqar arar @ wmar & 1 OF aes
wAT wgias vy ¥ e 17 w0 wATH
aag ¥ g7 X1 g o1 fedade aff
wC q g § MPET gadr A ag ewr
WY TETAT TET G0 §, TAR ATA T
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o Stfaw ot it ¥ 83 feer S
o & wyr § 5 gark T WA W oo
wfir § s wd W e WY ¢
waar wqrar dar faaar wfgy *few
wrg wr & At o & o 3% weAT I
gfr ag &w 9 wrasagraf
frar a1 § TIN W T AT 72 FAd
98§30 AFAT § CER AT FAR
faq w9 aws f517 5T ACTIT AT
F T LIR WT ATA T

g 1 YT #7072 7 P AT Wy
X frqma & asfqo Frod T8l
wafs & frg wrf fadens sadr ot
#  wsor Ag A WA § A
T AN W93 H93 AT, A
&x safasrgs & 3761 d¢ AF X
fear wrar § SrC A AR Wt fear
ot &1 9 AE XY XA ¥ I3
Fqq 2 7 MAIAT AL EIT F Ry AT
¥ wiew § AT FTAT BTAT T
aifar #fag)  afz qd g sAsd
wT EAYMIAATNC ) T AR
wid f5 1977 ¥wia A5 g7 ferd
wifeardr gf gfvadr 1 SrqnT gwr
g1 wgrAs A0 IR g L AW
¥ oF 6t weadr w1 WA g fear
Tar ¢

Tmge fefraa & 1975 T awrE
BT ¥ HI7AT Y 77 O ¥ fag
59 =yfirrat #r fadree fvar aqr, fom
¥ & wiaracgfeon § 1 g gfm

MARCH 20, 1078 1978-79 28

¥ W FTH 9T warar war W g, ¥
|TE T A 7 WY HTaT A &
wT ¥ mir wger WA weTdd A
oy wwwEr 5 g st & faed
mie & §wq ¥ AT A AT}
o Tt & oy g § IF DaAww
famr &, gafy oF Aae w7 fear
iy | g fedlz w2 fan nar 9vg
dve g a7 5 37 O ¥ & wawe
gfom d | 3 37 aTw wF wW
fear wix fax 57 vz =< fear mar
T T T T & | OF AEw
¥ agg froet =vsTe 1 AW A T
a7 gfcadr 1 Fafrzavge rar war
g

&7 & faea 33 Ser Aege ¥
Iy g F @y aw § ffrey
aw ¥ waw-fadds (fa@y)
wT ®wfag wwrgwrg . A AR
wgt & fr frga aga 91 wd v
% fe gavaE W faar & 1 Afes
g7 I HAq g F T 9T ARl
WY gaw fawr awA A ? @ &
wargi fag A1 ® qo FTX wr qA0"
A&t &1 3w Awxt o wifari
afar § T §AT OF AT SVAAS
W ET RGN | ¥ Rx  fyAeew
¥ wugmrd dwv gy ag
oET  WOT-FOT wAIIT K 2N
o g% T gt | WA Qrer A
dar we w1 fear wiT A ag wnew @
Wit a4t IA wAdAw, wifae
qgrér ufear wr FaeTAe g wIwm
Wiy ¥ widw & few@ v i
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Sy T we gw @ wTw ¥ oW wreT T
migat wor & Wi

TITATEET AW o for oy
war orat § 1 wiw ¥ grfaa) € qar
wft wrn § fe agmd foe fer oy
tvicfee g wa fag & ¥
fra wcomdt §1  7g iy wtw T A
ww o &, wWifr i St IR
g wtrEd § 1 AU wOw § fe
Tw Al WY ¥ wT faIr W

ATWRIAT AT AT W
mar O an-fafaam ¥ ow wwEr 2y
Iq ¥ A7 TG A< Foerdr Avefy §, oy
were T afT g, o drderm fewrat
52 foar mar §, AR IT X W =
TG qTAT AT § 1 OO "t
wErg X xgr & fiv wvn o ool F e
ag ardr TR WAL 9 AE O gwar
21 Jar oW 9% 98 TEr Ay
fresfmssir s Ao aRedfe
I8 AT A H B fde foerer WY
AL, TeTT W ATC I q T W
gt &Y fame & far ewar fear ST 4

org- o XY strAerdr §, 3 fawmr
7 gl s wifzarfam &1 W
AU & FTO7 FGX AT 9 FAT
g v gw WYT Z A A1 9T W
gfafafra aft Fquacy 1 3 fag
Frr owAQa & e dper O ¥R 9T
9 3 & WEAa R ¥ wA LN
s & s

wa ¥, & war adea ) ars femran
argar § &4 99 1 wiwew wrrerd o
wh & WA W aw G
wix foret afae 2 99 & wree g
W w% oy o wfawe . AW
wew gt W Arfetad’ By T
4172 LS—3
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gt ferdt & 1 e @ sod oyow
W fs e e gr dvge
FOew ¥ AT W W WY ARy
T .. (vwwaw )

gr Al o : St war
nat T ganee w6 7

st w Wt o ;A W F ey
o aear 81 o fg ¥ fag Rewr
qEifrge ol wifgT 1 oW 3w @
ek e &, wgt ot gforr e
afzewrer T Y1 wwer aur gEd
orTgY A ofr o wT AT Jar & T Arw
wdr fawer § 1 wEfeg o # qen
Nl R oy wat ¥
TGN AT AT FEIS FCUE |

SHRY R VEVhALARAMAN
Madras South)* Mr  Speaker, Sur,

nse to emphamse the two cut mouons
which I have given cut motions Nos
iyg and 200 Here I wish to on
the need for constructing a gu
line to the mapor port of quowmwhg
15 under construction now  Actually
thue 15 gomng to bu an mnu awd outer
haibour in Tuticonn and it s expeeted
that a lut of goods will be exported through
the hiarbour, particularly those produced
m % hinterland hke cement etc At
the moment we arc coxporting cement
through that area but the bottleneck
of 1 mrue guage makes transpott dafficult
as well as costly TChere 15 abio unde:
erection mm Tuticorin a power stabon
of 4n0 MW for which « normwus yuantities
of coal are required Thus coal has agan
to come through the broad guage up to
Madias and then go through the mar-
shalling yard and brought over to Tuticorin
m the mcu‘gl:ange All these add to
the cost and to the dclay in the
supply ol matenals At the time when
the myor port of Furcorin was contem-
plated 1 was expected that it would
servt a8 an outlet for all th  South East
Asnia ryion St Lanka, “wugapor. and
other arcas Thercfore, I would Lke
to tmplzut: thar along \nl{l;; ;I:fl const-
ruction € myor pott, a guage
line to Tutuonn hm'mur 15 an absolute
necessity It the hroad lirie 18 niot
established, the port itselt not become



major

was conceived and lnnml;:;d. Therefore,
my suggestion to the Railway Minister
is that he may take up this scheme of
the construction of a broad-guage line
from Trichinopoly to Tuticorin.  lhen
he may be able to connect Tirunelveli
to Trivandrum via K:i?'l.k\mn line.
For the devclopment industries in
the south, Earﬁcuhrly in the Madurai
region, this broad-guage linc is absolutcly
necessary and it should be given the
heighest priority.

15°00 hrs.

My cut motion No. 200 deals with the
electrification of the suburban areas around
Madras. In spit€ of 2.7 million people
inhabiting the city, 3
to be & t city without mwuch
pollution, use the city has sprcad on
the north upte Ennore, on the West upto
Avadi, in the south upto Tambaram and
20 on. Thanks to the th Indian Rail-
way, which has a privatc enterpruse, in the
thirties electrification was carried up to
3. bmr:;modtw? ulti my‘:;

g and multi-st
h:!ldi.nglmm' up , the city extended
southwards right upto 'Tambaram.

It has been the demand of the people of
Madras fora time that there should be
electrification the line from Madras, if
not upto Arkonam, at least up to Tiruval-

Soge e Railway Miniss !
e wa i will
serious y o give its

Members will also racall that the t
Railway Minister Prof. Madhu m
wate, seated on this side of the House had
supported the demand but I do not find any
mention of these items in the budget nor
any indication in his speech. I would,

t;;rgeupmthel{lilwnym ister to

ment of noedbased minimum w: to the
Railway Employces and also sym-
g:nﬂlcmllyu the demands for paymeat of

I would now like to say a few words
about the development of backward
arces but nothing has been doane for
such areas in this budget. It has been
repeatedly said that Government would
Pay urgent attention for the development
of the areas. I come from
Bankura in West Bengal which is a
backward area. Adjoining to it lies Purulia
which also comes under the category of
backward areas. It is too well known Sir,
that the economic dnv:lopnlat of an
area, to a t extent, depends on deve-
t of railway line. Because of lack
adequare rail facilities in this arca,
both Bankura, Purulia could not

¢ The Original speech was delivered in Bmu!_;.
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wheras places little beyond, are
well bocaume these
connected with railway
i Purulia

L]
L
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I
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i
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el
i
il
i
i

urge upon the Railway
Minister to provide a well or a deep tube-
well for supply of water to the Staff
quarters located in Chandra Kona Station
a8 it is rthe minimum m'ccasam thing
for kag.uricmd leading & healthy life.
In the Garbeta Station in {Adra Division,
the employees are suffering from lack
of medical facilities. It is very necessary

§

posts ﬂ::’ St‘l‘tim
Masters arc hmf vacant in gra
|Mvision since jJume, 1977 Under the
plea that the Railways are curreatly
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mud-a Mm
cawed to senior employoes who have
B o Tt o of 8 Cobio
men from Indrabal n&d& in
Adra Division, are vacent. These
are junior L when filled will
T see no justifieation for mnot ﬂm'w

nmtnnd dnlﬁz .ﬂklguldm:; donr in
the mplﬂ-m__ I,haad a toupgrde'
station.

area.
Chief Minister of Tripura has also pleaded
for a Railway line from Dha
o la, There was also Tri
Bandh to focus the nced for  railway
Jink with Tripura. We arn happy that
the Railway Minister has said somethi
about it but I would say that it lhauﬂ
be followed up with early action and
g:n only aspirations of the people will
met.

E

Lastly 1 would saya word about m

constituency  Bishnupur, Recently
was there; People and the Railway enx
loyecs have been complaining about
behaviour ofone Shri B. tacharja
LR/ASM This gentleman treats the
railway employess shabily and our leader

i Samar Mukerjee has already taken
up the isue with the Railway Minister ,
lfmpe and trust that suitable action would
be taken in thus regard also

With these words I conclude .

ot o foy (fafeltg )
quIsTR WEIR, ¥ WA E  wEmE at
W WAYOs AW W@ ¥ WA aevg
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¢ o ¥ ord ot aygn avdt forely gk
§ ¥fiew & @), o frecdf & Wt &
oY ST WO W #

wrgt aw Terd et o gframdt
wr St &, 97 ¥ dww wife ®rowe
g ST% W ¥ o syaear §, Sw i
seg e gafar g §Furw e
g s fr fafofg o of wiadh
1970~71 # femtgy €, N
wior we Juw o faely § o0 Smw
fafrex & & st e fafeT ow
g gofrdmew & § el ¥ aw
15, 15 gotdwew § fa & & vt
wgt wrg gu € Afew 7 7§ ¥ o
AR Tox & T F o wE GaAr
L L

el g ag § v qoe o wwe
LR @Ay 5 eve § e o) qgrey
g & fieht ofars & o7 ¥ qn
gfrar &7 ¥fww 1060 & =gt HwhT
7T o 9y w1 2 § fe ool ¥
TLETETAT OF Q% Wew gq werg oy
WX 1971 & W@ sarera F s fear
ar fr d  wIEw WA & 4% Ay
weq 29 e reny afew wor o
g7 1978 HEw AR HQo¥ 8, av @
g orarw frer § S 1973 § e
fawr or 1 1976 ¥ TWR wrew feerly
WS EHET TR T B
Wt & qar smar fy Sege ¥
g VT EEIETAT A% I w9 awar §
a1 Tl oY aWY oY & RvEl § '®IE
¥ag qar w1 fE st wgraEr & warg
wrawdt 1 11 &% faw H Wy
wwFar st g0 & a7 foeedt A
I Arscorar &, Y oM F o
fa® wx o wa wT 9% @A qwAr
¢ wiife I v et gy ooy ey
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wrat gt § Wi @ ¥ o ol i
) g v oo & fie e
wwat  § eaferg gl wdr dw
Aqfeew 1 sl & wad ¥ wrga
eur aff war § o s agt & e
afgwa @ am #fwe v i fw
agt ¥ wrath ¥ gy At wwwr
ar wwdt & o fF ot @ A A
sy g wwar § Wk @t & gE
met faw awar & 1 ag =g & W@nRir
W agr forf &t oy &

arad am § awwraETn F o TR
W airT § Forw acfe @wT Y 1025~

oy sﬁt_'em%rﬂmg
former g wraw g fn wwt ¥ wie-
FfEt TSgaim AT aar g ¥
o FWT 2o 9X 99 qOET wY W
a1 gt W A SR 9T A
forg § wie dra-ie are ¥ g
T WY A 3w wfiw v feamar
ot XX % dare & Sfew w0 afeerd
¥y Tl v wg AN & e @ o ey
wf R g ww agt T W I
g ¥ g fn Wfifre s fecrar &
ifg | ¥E wEwT SEY FT WY
wrew o) & fe g woz ¥ S o ¥
wd A saear W guT ¥ fag g
sraaT =t fiear
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g ¥ W ot gl & e ¥
o war foew ward 1 wEgOd
FTYETATAT T AT VAT Wrar v
oy N F AT fomi § oA w7
foew wefrrmr g1 s6 za &
wfadt ax fosd ¥ ¥ 28-30 =
wrgeT wrar wrar § W feed § qwarg
X W ¥ e oy § aner 4%
wa

¥ § 5 W § ot gg e Ky It
E S gX &% o @ Y suaer
¥ 1@ Yo ¥ gER amd faew ¥
qaent fe T owd 1 g A W@
wrow ey § | ag Fawar § oA
Fwe ¥ g a smar § Afew g
¥oY d & Oww wfew § agh
a% gw A o A qgwe Y A 2
guAT ST @9 gwr 91, 9t f 65-70

1
?ﬁ

i

3

341
dq .
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R o s Tk O Ioft e
wrft §orgt < fr g ¥ o gt

7 gU uF @red wiw € Wi Ay
¥ wenr ¥ i ¥ TR T Y ey
L3 d]

o TR ¥ @9 § vk Aveaw
¥ wEl WgEW W W W A Ay
WX W97 STgeT 97 | 9@l 9% &
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Ty W wGR, et W deim

ama.f P' n?r i, Sir,
ny H . A

n&emuu-rmﬁpﬁ&
its tributes to the late Speaker, Shri

Anantasayanam Tyengar. I was, wvoid-
ahlvdahmt at that time ;d:etfuu:;, I
start ing my tri to
byndrdydtbrgmyou-iw

FPHALGUNA 29, 1899 (SAKA) 1976-70

railway mation and then would

42
Minister of State, Mr. Sheo Narain,
went there; if only he had informed me,
I would have acoompanied him and given

him & cup of tea in my howe and would
have taken with hima of tea At

fg

found the difference between the two,

An 7 an important point is
mtmlm Min.iner;::[mw
to come to Ahmedabad and
districts and find out for himself whe
these two important citice—one is of course
an i t city and the other is
Capital city, now, of t—are reall
properly scrved by the ilway i

£

§

I

ﬁ,!flmsy tit that way ; I recall
t occasions ng listened to those
mq from the Speaker’s Gallery
1

in respect of Railways by paying
warm tributes to him, mrmw
when my father was the
r.-;: su.lh-r my g‘hmu'al,d:!miu. he
peaker, Natural| knew hum
well, and my affection and md.“ff..?
him grew very much.

-

I have already moved 18 cut Motions,
Nos. 1 to 18, List No. 1, to these Railway
Demands. T do not want to r?:ut the
subjects which are included in those
Cut Motions; I hope the Minister wall
amwer to those Cut Motions as well,

1 want to start by referring to the
railwav ldnunumti:r and the railway
ough are now under
the able and dyhmic Minister,
Jike him to go decpir Dﬁ?"ﬁlmm“m'
into
and find I:EIQQ whether he ‘:Inno! devise
ome

I do also wish to
o also w fell him-because 1

in terms of facilities, raffway
vhether the have the ¥

Ahmedabad and within the of
Gandhi and between Ahmedabad
and and back again from Baroda

potential possibilities now, because of the
electrification that has taken place. When
this electrification has taken %ae
do not know why the Railway Minister
is not pin'ill:nd in the direction of
doing these things.

You will recall that we had a very
distinguished I t Member, whom
I have the honour of having succeeded
in this House. 1 am referring to late
Shri Ind Yajnik. When, to the pres
vious Railway Minister I made a req
he had and now I am
thit request for the first time to the
Railway Minister, namely that he
go ahead with the ing of the
of Nenpur Station—which is near Mahem-
davad and not far from Ahmedabad—
into Indula! Yajniknagar. T had
made this and I hope the Railwa:
Minister will agree to it and that he will
persuade the Home Minister also to agree

-

H

1

PROF. MADHU DANDAVATE:
This is completely within the jurisdictiom
of the State.

PROF. P. G. MAVALANKAR:
My friend says it is completely within
the jurisdiction of the State and the State
says it is within the jurisdiction of the
Central Government

1 EROF. wrm 10, DANDAVATE:
may clari on, the provision
is t.hl.trﬂ:c State aﬁcmmm

tion and ulimately the
Railways accept the name in consultation
with Union Home Ministry.

PROF. P. G, MAVALANKAR:
I'am glad he has now clarified the position.
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[Brof. P. G. Mavalankar] PROF. MADHU DANDAVATE 1
I have done the fint two : I have W‘M"mwwwmh
the confirmation of the State Admin- House.
a&d 1 also mn‘:h:: the pmdoiw
Minister Railways, agreed to it PROF. ALANEAR
1 hope be will also now tell the Railways wmt;o\l. :'Mm‘{- mﬂu‘.ﬂ.ll:i
t.o;e:umﬁnnfw 1.1 T — a _t:::r "Pl;h:mq fo:‘m-"
PRO.F MADHU DANDAVATE : No s =
0 does not give us more money and therefore
:'f.““r‘mhs'mt"“ﬂ“v we cannot give more money. But if the
Hon, State Trans Authority has already
PROF. P. G. MAVALANKAR : I can poid. 6O% o Ko mmenr, the Railways
t out any aumber of railway stations to pay the promised
after individual leaders. The figure is now m.:cllgenng. The figure
1 do not want to take up the time of the now is that the Railway Min‘stry of
Housc by giving you & list of them, but the Government of India have to pay
I cannot acerpt this point when he says to the Gujerat Government or the State
that noleaders’ names are given torailway Transport Authority an amaunt of capital
stations. I can point out any number of contribution of nearly Rs. 36260 lakhs.
stati " hbeLml, - ‘This is a huge amount. When that amount
% s with, and I can eite is not available, a result is that the
many more. But I will not eater _into Gujarat State Roald [ransport Corpar-
2 dispute about this as 1 have some more tion, which wants to buy more buses,
» dispu ¢ points to nak for example they waat to buy one thousand
importan ) _ bus chassis, but without these new buses,
_Now, about railway lines, 1 want they are not able to extend their operations,
hmwnrg;ﬂtlygom@lhﬂlqﬂﬂu Bhe articularly to the rural areas. This is
swnagar—Tarapur r;lxw line, “m use they are not 1 a position to buv

buses. T know, in my Siate, rven in my

constituency i  the Gandhinagar and
what is_the reply given in regard to Ahmrdabajdhuicu.thcmueueuwhem
Modasa-Kapadvanj line ? It should be the Statr Road Transport rannot gu
started as early as possible. hoz:lm the hul,m are not “'uﬁibf in
about conversion, will he not good number, [ want the hon. ister
gd?l::' when the wnva-ﬂm will start? tn expedite this matter of giving the arrears
His stock reply—and his singere, stack to the Gujarat Statr Transport as early
reply—is that the Planning commimsion as possible.
is not giving the allocation. Well, we
are to s you in your Two more points and 1 have donc.
demand for more tion from the The Railway PMini.w:r, as a matter of
Commission, but do not give us fact, the Janata Government in general,
the same excusc and the same reason are very vincerely and keenly suggesting
again and again, Pleasc try to see to that thcy want to go into the guestion
it that thesc railway lines which have of cm ent and rwal development
been sanctioned, for which and also development of backward arcas,
e ';g% has been n:n:i::md and Adivasi areas I t;:nu]l:l like hl‘n make
thhmpqy wﬂmdﬁ, on¢ suggestion to the hon inister;

I would not be able to give all the detauls
at this stage. The hon. Minister knows

B " that in Dahod in Panchamahals district,
lines, instead of bring started now are vast land is available to the railways.
started ten later, 1t will run into It i a huge Western railway centre
several ds of crores more. Is that and it is on the border of Gujarat, Rajas-
what the Railway Ministry wanu? Is than and Madhya Pradesh and connects
that what the Planning Commission various trunk lines. There is a locoshed
waots ? in Abhmedabad and in Bombay, Parel;
Only three more ponts, and 1 have these are over-crowded beyond ity
e AR it e various Siates e e woutbillty of additional
t, » various tes examine the ity itiona
in %'hw a nationalised State trans- comstruction of loco shed in dahod? If
port which has been working Ethpmpe11¥don=mdlhedeuihm
think the State Transport authorities worked out, !-willwhlnl give employ-
&Eﬁ and 839 comes from the ment to several hu of Bhils and
trnlﬁmﬁ:m."!‘ﬁ@nﬁnhnu but Adivasis of that arca. There are a numbes
1 think the Railways have not large of skilled and unskilled Bhils and Adivasis
amounts to the Gujarat State in Panchmahal district. [fthn.ml
on this account. The mﬂvd-ﬁ! were Minister takes up
paying the dues regularly about 1 would carnest!

thi
yreqwﬂ;ilmu do this—
197071 {iniarraplions) perhaps four to five thowsand Adivasis
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who are forced to ga out of their respective
areas to distant ';lwu for employment
&F,Mmtnonumg&wwmhy
more moncy, they arc &

fmszuﬂlumdthwfuﬂinhd
habits of drinking etc. ‘ll‘mmmﬂ
muwd in th; upﬁfl&fethc_rwalm_

ward areas, I hope, the Railway =
ster “ﬁli"“““’ this question of alocoshed

i

fmﬂmu,, I ﬁ.nl: that the railwa ’;edd
Q very very late in sanctioning 3|
trains for students and other institutional
organisations. I have a concrete case of
Gujarat State Balkan-Ji-Bari. Like them,
theother State Balkan-Ji-Bariorganizations
are also celebrating the 50th anniversary
of the foundation of this association.
I am a member of the Ad: Board
of the Balkan-Ji-Bari in Gujarat State.
I know that most of the children who
members of the Balkan-Ji-Bari organi-
“u’m‘I wﬂlﬂ LI‘lcw“d
backward classes. have no money
and have no opportunitics to out at
all. Now, they want a special train to
x? !g Kl.tll:hmir as a part of ‘E‘ mu’)eclkn.r:;ln
of the soth anniversary. The #
of the aaﬂwaw has been: Pay the de-pom":
in time, do this and do that. But even
t‘ﬁer you have done Mrylh::g, they say:
¢ cannot guarantee you that a lpecuhl
train would be msdey available.  How
can you finalise the arrangements in
such a case?

PROF. MADHU DANDAVATE:
W{‘tl.hout guarantee, it will be made avail-
able.

PROF. P. G« MAVALANKAR : Iam
very happy; it is very nice of him. He
himself is a professor and I am not sur-

for this concern of his for students,
hope, that not only the Balkan-Ji-Bari,
but whenever are able to apply
in time and pay deposit in time and
meet other requircments, and ask for
rl:!\:ugl:uuilunoe. this would be made
available without any delay. I can under.
their saying one or two coaches
less, or it would take ome or two wecks
more, but how can we organise the whole
trip of students and other people, if
we do not know until the lart minute,
whether the train would be available
or not? Then, this last minute business
means corruption. Let me tell thatalso
to the Minister. You have organised a
tour, you cannot wait ; u have to
go shead somchow or other, pay
somacthing to somebody get the sanction
and go ahead. I, therefore, want the
Railway Minister to look into this question
also carefully.

Prof. Dandavate may not like the
t, I am making now in the end, because
chnulmdyreplleiin one of the
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g ww ¥ g ¥ 39 ¥ fadr woey
gAAE T AEET F 1 WA
9T wge Fawg AT AE fawr
q1, ufed ST WE AT AT 9T
A FrgR Arer Frar &, o fad
# g wgm waws  wawar f B
AT wet ot § A v m
foaqr 4r, ag &w ¥ swenw
AWT 9T, ATAHHFIAT a9 q7 |
dfer s ad & e Fg AW
e welt oft A gW THT W AW WA
Ber WY St WY W gl A
gare  firear & oYOwd ¥ o Y s
N vEOw W g, dfer e
i 8, forr 9T 39 #Y firde =
¥ wfgn
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it e ww sy (el wre )
wHom e wigrew ¢ ?

ot gfcker wgge :  sielr oy i 3w
i oriter WMk & Qur
9T 1 Wi e agE o R,
ol R ofarT Y & w3 R ¥, yw oy
w T ¥ Qofar & & am
LB S O B R S
® AN @ A Sfee e,
W ¥ Wit omit wrfer )

ST wWC ww o ;o off o
o W W wUX v & o omr
4

stgfdmome: a% § &
TN wrE efwar W ooy gy
feeit & weed W O o ¥ 2,
o oot dw &, e I ¥ ufr-
g W waww wmw
& wr—gw ¥ e Y g

-

Y w1 AweT W g T i
wen & 1 v s & g
§ oW fold wrd ¥ ane ol oft 3w
feitd a2 agrvfer qdw  frwre w8
& dft o § ag Frdew womr g
g fo ag ¥ whafot o age qonit
AT &, W A Ay 8 wfrw o
at wifey, wife ox 2@ wir §
forg & o o o ¥ ey

& Wi q¥ gu & W & aw
Wi & &Adew gk
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st drynr  w  wrfE o WY
wwdt whraramy §f &%)

Frsf o At o damr o &

g ogd & I eni e flt
g€ & v @ glam  adam
o O Wi, M@ damar A
arawft g oanfas g
avRT @ B F qw ¥ s
Y AT FX JTLR AT W QAR
et arfe wiw FaR W oo
war erew few  amp o, ww A
faly o7 ¥ © W W F@
fe a3 agErET g T T &
st son g B aeefiw sy
oY
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*SHRI A, ASOKARA]J (Perambalur):
Mr. Chairman, Sir, I am thankful
to you for giving an a opportunity to say
a few words on the Railway Demrands
on behalf of my party, the All India Arna
Dravida Munnetra Kazhagam.

8ir, I would like to recall the Railway
Minister’s assurance he gave to this House
last year that it would be hit prime erdea-
vour to open up the backward areas of
the country by having railway linev. I
wonder how he is going to keep up his
social commitment to the nation through
his second Railway Budget. I need not
tell him that railway communication
slone will remove the stigma of back-
wardness from many parts of our country.
The Railway Minister, who is a Sccialist
of international reputation, knows that
the Railways, likc the rainbow, connects
the horizons of backwardness and pregrese.
I am sure that he will be true to his con-
vinetion that and sanction new railway
lines for backward arcas of the country.
The Railways, being the biggest and the
only] public sector undertaking, is pri-
marily a social utility service snd profit
motive cannot rear its ugly head here.

1 will now come to particular pro-
blems. In my constituency, Perambalur,
there is & sugar mill in Eraiyur. A sugar
mill can survive only if there is adequate
arrangement for transportation of the end-
product. It is an imperative necesmity
that Eraiyur and Pennadam should be
connected by a railway line and Eraiyur
and Perambalur should also bave a rail
link. Similarly, from Ariyalur there
thould be a railway line to Athur via
Perambalur and Thuraiyur.

I bave to regretfully peint out that
95 square miles around Perambalur there

#The original speech war delivered in Tamil,



bhow I am repeating that in my consti-
taency these arcas must be served by a

railway line at the carliest.

Bir, the track between Vill am and
Tirchi i must be electri In the
abseace of mass rapid syitem in
the metropolitan city of electri-
fication ofamilway ?'m around the city

exampl
understand the delay in the clectrificaton
of Madras-Trivellore line sanctioned in
1973. I agree that so many hundreds of
crores of rupees would be required for

be ecasily and quickly accessiblc for the
trades people and businessmen.

In my constituency, there is an un-
manned gate near Mathur and Sendurai,
‘This remains closed most of the time,

.s:mcmrr also was
with them. Now, I do not think that
along with their changing role they have

their commitment of bonus to

When Railway Advertisements come, we
find that that there is a proviso *if suitable®
Scheduled Caste and Scheduled Tribes
candidates are not available, these posts
will be filled up by others.” I want to say
that this gives an impresdon of foreclosing
the isue  If you do not get suitable

idates, vou are at hberty to fill up
these posty other candidates. There
is no need to have this rider even in the

isement, which in fact, has a dam-
pening effect. [ request the Hon. Minister
to remove this rider from the Railway
Advertiscments.

Similarly, the Railway em in
Class TV and Class 111 can _ncvﬂme

circumstances of ices. I de-
mand that that they d get a5%
reservation for to r

posts, All these él.n. IV and Class III
posts must be exclusively reserved for
Scheduled Caster and Scheduled Tribes.

The Railway Board has ordered ﬁ:gz
Compulsory Deposit _payment must
mdewi&wtdd.;;clmmm:hal this

has not n implemented and
the RAil’v:y employees are facing
hnﬂabipci‘:t must be r:rmnd that
t yment of Compul-
sory Deposit is i:g'lmmtul forthwith.

Sir

ir, the em cogaged in si i
and other nmw;oh m DSTE,
T,E.M.,5. Rly, working as temporary

;
7

In many of the stations, the Railwa

Officers rﬁ?mpcoplemominsw
status in life. they know that I am an
M.P., immediately I am shown all kind-
mnmdwuwmdu.lnﬁmnhﬂlheﬂlilm
get respect
.Imqumthatnehcn.hﬁnhwr
re-orientation courses for the

staff so that the railway

4]

il
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Railway stations oot be kept clean;
they should not be centres of commi aonicable
discascs,

With these words [ comclude my
speech.
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BHRI VAYALAR RAVI (Chirsyin- an saccideat, Thea, from Kerala,’a ht;d'
kil): Mr. Chairman,Sir, I think the telephone calls came to me abhout his
Railway generally both safety. ‘We did not know what happensd
and brickbats. 1 hope Lwein fﬂmymnd{ he survived. ﬁmm‘tﬂ‘p
more bouquets than - different areas, people me: n
muﬂ b ) you travel in train 7" So, I appeal to
o' please. remove <hia feue commplen of
to remove
First of with the hon. ?12 people. 1 know there are certain
Member Mr. Ugrasen who e o ..li- this y. It may
jew that the Railway Board should be true. You please expose them. If any-
scrapped. 1 am afraid the hon. Member body is deliberately attempting to create
is guided by certain misgivings in regard chacs or if anybody is attempting to
to the Railway Board. I was one of those create a feeling of insecurity, lﬁldyml-f
who criticised the Railway Board in the gﬂwm “him. It is not my duty
forum of the House. Even I called it a ‘md"fm rl;-nl!mldeapub!u
white elephant once upon a time. But I wmmm ,Mu:_ n :ﬁ?'?h:u?
feel that the Railway Board officials arc Warking agaisat the interests of the sall-
not outsiders. When 1 have a close look, mg;:.peneeumm H‘:’:“m Parlia-
1 find that they are technical people who exposc them ‘ﬂdimhu
have come from the bottom and every saying these are the people w
o it the.‘prablerm of the Rail e e
with
ways and if any body comes from IAS
or any other cadre, it is objectionable.
The 'mylhamdtheﬁmgndthc
biggest public scctor undertakingy in  this Many members have referred to the
country and it works a1 an in t janata food, This is something which wae
authority. So it is not wise to for troduced carlier. Please improve the
scrapping of the Railway , but food which are already giving, es-
he says about restructuring, modification pecially in fast trains.
i , 1 will appreciate
1 feel that this slogan- ng for

‘The i t thing in the railways is
d.mw.;i o?f;cm ‘htlhedo

o not
mtmh'mrnememdhudy
for this. Of course, he has the main res-
Nﬂﬂdiﬁw-?hhcm&-wdeuuhw
crea panic among They
_lnvelnltthemnﬂd’:inoeln Nr:ilm
in regard to safety and security, Nat
Ithu-&cedﬂtwhnkgfuﬂ“ i

e P g
quen n
ﬂdmtr-n_v}nmuy,agvm
ago, ayanti Janata i i
a friend of r:i:m was :awwi&

Coming to thefts in trains, of late it
has increased wvery greatly, ticularly
in the long distance trains. 8:2 reason
some of the 1 i trains

;

luggage of other are
ecping, get at Bhopal.’ So,
is no security for the luggage of

or Ernakulam
a conductor must be there throughout to

ensure that other do not

mmwmzmemmuﬁ:

ter will not put me to the necesity of

Eﬂn‘ﬂlﬂedﬁmwlﬁme but will
necessary steps.



railway station and it is a very serious
matter. This kind of framing false
charges, fabricatng cases and putting

innocent in jail should be
ﬂappedfotthwig.

Coming to electrification of trains, we
have always been pleading for clectri-
fication of trains in Kerala because it will
give them more u?adty and also cheap
availability of electrivity. The Trivendrum-
Mangalore line is one of the busiest lines.
Yet, onlz for half the route the trains are

icsclised, Either it should be fully dicscli-
wed or, alternatively, one more train should
be introduced.

In the b\ﬂ:‘ speech there is no mention
of the ppey-Ernakulam Tmne, I
appeal that it must be given priority.

In most of the statinns in Kerala, parti-
cularly in %ﬁ!m the stations are over-
crowded. whole platform is full of

and there is no moving space.

I have made a complaint, it has

not been looked into. Now the whole
are kept in the platform. Please see

t something is done to avoid owver-
crowding at the platform with these goods.

et e by
on af pasengers,
Please so that the

pamengers are not affected on such occa-
sions.

“There fs one railway station called
i in my constituency. The
bull(iin&ehn been . Please
instal machines and make it a full
halt station.

DR. HENRY AUSTIN (Eraakul :
T am very thankful to {:&r n‘gml)ng

of Kerala are thank-
Minister for

ful to i
mised in his last s the Erna-
kulam-Alleppey m;a;ﬁfht in the

197818 66

Budget no privision has been made.
is rumoured it is becouse of the
dssion’s rel to sance
tion the amount. This has created a lot of
confusion in Kerala. People are i
that it will not come about at all.
would appeal to the hon. Minister
knows the situation there to their
feelings and amure them that will
after all come about. There is no t
in saying that Governent want to it
up but the Planning Commision is not
sanctioning the money. The better th
would be to get the Planning Commission’s
sanction then annoumce it. Other.
wise it is & reflection on the good inten-
tions of the Railway Minister,

B?ROF;.MIi{ADHU EAND&I\;J:;I‘E H
wven in ast year's Budget speci-
fically said that these were the lines that
had been referred to the Planning Commi-
ssion for clearance.

DR. HENRY AUSTIN : But you
know that our » take it that it is going
to come. So, kindly try to expedite the
mtwwbich-i:smzi with the Planning
Commission see that it is taken up.

mhm.h-mniﬂerg‘::wlm and

Chemicals has announ t prospecti

of oil in Kerala State would start i.u.m:
e of moaths from now and that the

iminary
uwryFwd scope for prospecting oil
there. that comes about, Cochin is
likely to be become a major harbour,
an oil town. This revives the demand of
the-ropleﬁuranilwaymwﬁmmm
Madura to Cochin. To to Madura
now they have to take a itous route
via coimbatore or Quilon. Of course,

lar basis. Most of them
and on their behalf I want to convey
to him their happriness at his

This is a very thing. I congratulate

of ons have already been
made that the cities like
Cochin, Trivandum and jeut should
be connected by electric There is
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"""‘u';[ demand for circular railway. frer  fadte § Ia% fag sl
Euume&m w?ﬁ TETT ¥ SOTMTEVE XA T ATAETT
m%%w%ﬁ.’tmu'w:@. firr a1 ot Tk Frg T T ¥ W
The Idukki project is neighbouring wET 9T | wawar e galr gl 9%

SHRI VINODBHAI B. SHETH (Jam-
nagar): In Idukki, three turbines are stiil
to be commimioned.

SHRI VAYALAR RAVI: Yes, they
want Rs. 10 crores more for that.

DR. HENRY AUSTIN: Reference
has been made by my hon. friend Shri
Vayala Rabv; tl.u ﬂ: inconvenience ex-

ong-distance pamsengers.
scems to be a proposal to ask the
officers of the long distance trains such as
KK Express to terminate their duty at a
certain wayude station or on the
of a particular zonal railway. That means,
will ome ::?l t::_m, mew b
come istur Ppassengers.
The long distance passengers want tha
:l:g may not be disturbed every now
then. The officers are also wondering
as to what will happen to them. This
is a veiv serious matter, I hope, the
Mirster will look into the matter, There
may be wme vested mterest behuind at.

When themhln delegation came to
!d“d“nl;m‘tll]w d.nrth the problem
i transport with our government.
We are culuvating friendly, relations wath
Iran. If we have a railway ik with Iran
and Afghanistan, that would further
lidate our rel with Iran and
Afghanistan. Our relations with Pakistan
are griting normalued, Our Rulways
should look outward also, If there is a
railway line from Dellu to Iran via
Pakistan and Afghanistan, naturally there
\:lill be connection to Western Europe
0.

PROF. MADHU DANDAVATE.: But

not at the costof Alleppey—Ernakulam
line !

DR. HENRY AUSTIN: The main
purpose of my brief intervention 1s ths
debate was only to request the Minister
to do something about the Alleppy-Era-

nakulam Railway line. I hope, the Minister
wll look into 1t.
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g & ¥ wrim e o mew e
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Farf ot 1 T wE wgEg E
wNT ¥, gR AW A WA ¥ A
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39 ¥ 37 ATT F AN SHAT A FO&
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vere  qwr fod F § o wmw W
wIx foxaryr, wgdtw ok dwew
aiff i ¥ 41 W@ & wora
AWETEE FT W Wi gWTt W

g ok ey wgt o
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[ vy e )
wrowr wff wrerr war 1 g¥ a@
wiwr @ fe g aewsrea wiwded
* fag fadl wgom woft ff fe @
wifeafadi ® faz ag s@ X R
ag v @Y, qE feark o R
§ afer waar w addrar faéradl,
abfw i & fazr faq W@, @
guia diftas & warda goT AR E
gediz FA Y 5 gArdr waar aoFre
W I fAq wo . qR
A wfr wrwr 6 froow aoe T A
gary wifeardY wear fadr w warAa
T Argar @ T waAr St Azt F fAQ
AT @A IR wEr gAA  FA-geId
w@ gf ¥ gU M, Arady "X
areqreE w0 AET AL F, AT WA
& qETH HOTX WO GHIZ | W
aEH AAT TFT F WA qwTE w1
WOSIT awT W T & AfRT FIETL
Ft mre ¥y fee W wrE IO oA
aff @rar war @] Wk @ @ e
NWF wwE 7 IqT GG
a@ @ won o fr gErd wqar
qeFre sa wifd fred oy w
Tqfaear FX agt WY A
fagraqy | AfFT W wremsi 9T
qrdr ®¢ frarmar) fee @ § =@
qar & wrdar s g 5w
awz ¥ ] @@ W wrafeear ¥ FTAAGL
¥ aiean, wiwAr ¥ feddy, w3,
WAFRE F FT UG A X AR
faor * wawg Sty wAT w9 |
wrx Aqg ¥ wivew A wiwww ¥
it av Wk wrea fagrft o A
Wf age wer At A @, o\
e w1 ZEYT 9y AT 1 WA
W AW E A ag g ¥ IAW
o awy § w0 fe et w1 WY
agt aga wowTT Y, WAA A AT
£, N W weerc g e Wik Wi

§ wifesrdt wtc ot qut frod s
¥ 31wt v faw W e v frdy
ST IIT PN TOW | WE Aw
o WY o arET ITew HY
g WIERIG IJUNT WY TR o7 AR
st wgdz Iaafa Y agi WA
sa A & fag darc g aw

qTAC 7 | IFW X WX Ao
g5z frar fF amas ¥ agt gaem
gftar  qgd T gadt &7 qaEr
fire ot g frdr @ SRmv A WER )
A Wi Er IER W eiwr fFar
o &g o & TAum  #1 daw
¥ g 1 d & wiga R s
HAr Wt wrreHr AawE ¥ ¥ foe Wy
Arqar W srafagar ¥ w7 qwt
saer W argT faor &7 gar 759
w1 Aeq sqW, AT o A gfee & wr
froer gor &, SEwr W A gfew ¥
frowraT g €M7 1 WX g W
snA fag amdY o ¥ fodr w1 9T
gromiar | gt ¥ aficar gAY o
wE WY& §Ty o qwe Aw fear
9w wr & wdT v g

(a0t HONDAL Gty
S et o Emaet
:::?t;:whu that it has not takern

arcas bk
Bankura and Purulin in West Bengal, i.:.

my constituency. In that way, it is a
colourless hu‘Let. These two districts



Coal deposits have been found at
Mazia in Bankura district. A survey
was made reganding the construction
of a new line from Bankura 1o

proposal, but that has not been done.  The
metergauge line from Bankura to Rainia
also needs to be converted into a broad-
gauge line. That also needs to be taken

up immediately.

1 would alsn request the hon. Minister to
consider the clectrification of the rntire
railway line from Adra to Kharagpur and
it should be done immediately, ifoz:uiblr‘

One fast moving train also n to be
introduced from h'uha to Howrah,

1 would also like to mention that nothing
has bren done for the railway employees in
this budget. [ would join with the other
hion. Members that the d d of the rail-
way cmployeces for payment of bonus o
lhc)::n should have been considered in this
budget. That has not been done. No
proper provision for other amenities to the
railway workers has been made. Proper
attention has not been paid to thr education
of their children, provision of accommoda.
tion at different stations etc. There  are
noadequate health facilitiesfor the employ-
ees,

The employment facillities for the wards
of the retired raillway employees have also
been withdrawn, the retired employees
have been dfﬂdicd él::w'htﬂfl)‘ This
was  being ne i previous
years. 1 suggest that at least one of the
‘wards, son, daughter or any relative of the
retired employee, must be provided with
some sort of employment, so that this right
is restored to them and they are not de-
prived of this.

Now, a word about the railway employ-
eesunions. There still exist certain unions,
who had supported the earlier regime of
dictatorship. They are treated at
par with other unions. e bueau-
crats are in collusion with tme unions
and are unnccessary harasing
ees.  As was pointed out by an hon. Mem-
bet,:iiublemmld be taken in this
Tega
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With these words [am concluding. I
again support the Railway B presen-
tulate him and request him totindm
into the matter regarding the employees
because he is a man who is mther very,
very sympathetic to the employees and take
adecision which will prevent the recurrenee
of such things that harass the employces.

_SHRI CHITTA BASU (Barasat) ; I
rise only to draw the attention of the Raile
way Minister., .

PROF. MADHU DANDAVATE : I
can tell you what you arc going to say.

SHRI CHITTA BASU: That is very

Eoud. 1 know the dynamism ol the hon,

finister and 1 hope  he will not forget the
interests of West Bengal.

My purpose is only (v ascertain informa-
tion rcgarding the doubling o Barasat-
Sealdah-Bangan scction of the Eastern
Railway. Theie was a techno-economic
survey and a project for Bs. 11 crores was
alss estimated and it hay been referred to
the Planning Commission and the Finance
Ministry. On 1I:r ground that the line is
not rermunecrative e:fpm the Planni
Commiwivn requested the Grovernment
West Bengal to idenufy the prionty and
becausc the priority was not being identi-
fied by the State Government. 1 was told
the matter could not be cleared, Very
recently the West Bengal Chicf Minister
hasclearedt. ... .

PROF MADHUDANDAVATE : You
please excuse me. 1 have made a specihe
reference to thus msue while giving the 55
minute reply to the main debate in the

first stage.

SHRI CHITTA BASU: And in spite
of the fact that the West Bengal Govern-
ment has given it the topmost prionty hav-
ing in view thc miscries of the
that arca , it has nut yet been incl in the
Annual Plan of 1978-79 although the
Railway Board Chairman, Mr. Rajan was
pleased to write to me that the Railway
Ministry was willing to include this partie
cular project in the Annual Plan of 1978-79.

In this connection may I also draw the
attention of the Minister himsell that

may I request him on this occasion to really
bhave a sympathetic view and clear it so
mtmrm:nf&nmmhulimd
of the m they have been subjected to.

Incideatally I would like to mention
another matter. That is about broad-
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Kovila-Purulia line which is very

t. As 1 am given only two
minutes, I am not ing other important
points which I would very much like to.

1 once again request to kind|
lhnt'lhuetwprﬁuecu:t?*md:{::
earliest possible time, In this connection
!mtmm&zamt‘muheﬁam-
ing Commission could not sit in judgmen
over the performance of the Railways, t

MR. CHAIRMAN : Shri Sakti Kuma
Sarkar—not here.
i Pradhan.

(Deogarh): Everybody moch conscraed
: Everybody is much concerned
about the railway id The
was raised in the Consultative Con mittec
also and the Railway Ministry was kind
enough 1o give facts and figures regaiding
incidents for the last 15 years consecutively
and frum that 1t has been proved that the
number of accidents this year under this
Janata Ministry is less than the number of
accidents that took place in the previous 14
years ing only 1n one year. So I say
that the Railway Minisiry, nay, thecounty
not only be muc cmoerne;
about the railway accidents but also they
should also be very cautious about the
accidents so that in future somany frequent
acadents do not ocow .

17'00 hrs.

I know come to Orissa.

If you look at the railway map of India,
Mwﬂ] find that through Orissa only two
ilways pass i.e. Calcutta-Madras and
Calcutta-Bombay and no othe: Rail-
way, Other Railways pas a few mles
here and there only and, therefore, I de-
mand that the Ministry of Rail should
ive duc attention to construct ay link
inking Talcher Sambalpur, Talcher Bimla.
arh, Kburda Road Balamgir, Berampu1
aigarh so that Onsa should get justice
from the Government of India.

Other hon. membicrs desire that the Rail-
way Board should be abclished. 1 am not
in favour of that. The Railway Board
should be there. I there is anybody who
isdoingsomething bad, he may be removed.
But the Railway Board insiead of bq'ng
abolished mav be reconstituted and it
should be made active 3o that the lacuna
‘n the Railway Deptt. should not be there.

With these words I again reiterate my
dlemand«about Talcher Bimlagarh, Talcher
Sambalpur links and other links which 1
siated earlicr,

With{ihese words, I support the Budget.

FRADHAN
umibe o, B b e
-
I expected m\g from the Rag’lwnmh-
ter so far as the allocation of new railway
lines to backward states like Rajasthan
and Orissa Is concerned. The people
of Orissa have been much disappointed
by the meagre amount that has been allo-
cated to _my State in this year's Railway
gﬁ:a.llghouﬂlﬁs% of the South Eastern
way lines pass through Orissa. The
le of Orﬂldw hal:'e b:}u dclibelijtor‘l:
neg| in ere ivi
to the prople of t.h:pStlte. 'Igcn:fmkdcl
say that only -13% Oriyas have been
absorbed in 1jobs 619, Class 1T
and s‘a’n in Class IV, Sir, you are
aware that a great number niy
are below the poverty line in the State
of Orissa. The destitution of the er
sections ut:dﬂ'e iin Oriucal is u:;he;
aggrrava t are rived o
the rightful quota ofjo?l in the Railways-
The Railway Minister allocated only
1 crore 12 lakh ru both for +ahbpun
and Banspani rnircfi.nn and Talchaler
Sambalpur rail lines. Although Orissa
is the only state in the country which is
endowrd with 54%of the countrys’ emtire
mineral wealth, the total mileage of rail=
md)r lines falls far short of its requirements.
I demand that immediate steps should be
taken to allot more funds for constructicn
of new rail lines Talchar and Bimlagarh.
I further demand that there should be
direct express train from Titlagarh to
Bombay and Calcutta through Sambalpur.
1 finally urge the Minister of Railways to
declarc on the floor of the House that the
legitimate demands of the people of Orisea
muld be met without further loss of
e.

THE MINISTER OF RAJLWAYS
(PROF. MADHU DANDAVATE A '
8ir, in my reply to the Debatc at the first
stage, I had already covercd many in jo-
tant Eninu which some of the Hon. Mam-
bers have raised here. Sir, it is gererslly
customery that those issues which are raised
in the Debate at the first stage are not
repeated during the Debate on the De-
mands. But many Hon. Members have
raised the same issues. I do not blame
abacnt ducing my houJong opeech woea
a uring my ho speech when
most of the issues were covered. I will not
therefore try to venture to go into such
issues, but I will make a cursory
reference to them.

Sir, the common theme of almost all
the Members has been introduction of
certain new lines. I wish to make it ve
clear that as for as new lines are concerne,

*{'h: original speech was delivered in  Oriya.
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the position is Lhat we conduct the surv
out the cost aspect, and then
matter is referred to the l’llnninmm-
mission. I do not blame the P ing
Commistion at all because, they have to
take an ov

Railways, and how much for the other
projects etc.  They have to weigh various
claims. Naturally, we expected that there
will be tremendous financial constraints
and that the Planning Commission could
it only a few lines and decide on the

%E?iuﬁm o:'lrihe lchmel.b“‘;:e knu\; that
this is not at all a super-Cabinet or & Super
Government, but, it is their duty which the
Planning Commission is performing on
behalf of the cntire Government and for
the general welfare of the cconomy.
Because, if the give more attention Lo the
Railways other projects would suffer
for want of ﬁnl.m.‘l‘l.th For example, if
power projects and other project do not
get nde?luate finances, as a result of which

u find inadequate generation of pawer
in the country and soon, utlimately it would
be the Railways. as well as the othcr sec-
tions who ate likely to suffer. Therefore,
1 do not blame the Planning Commussion
at all. T am not trying to pass on the
baby to the Planning Commiwion. We
always discuss such matters with the Plann-
ing Commission. We trv to establish
the prinrity of certain lines. Mr. Maval-
ankar referred to the Tarapore hine, [
would tell him that when one particular
project in Guijarat has alreadv been
cleared, (and that is to be started in the
manth of April),one cannot expect that the
same State will be given yet another pro-
j=ct.  ‘That is not likely to happen.  So,
thesr are the constraints.  But I can assure
Hon. Members that I have found out a
via media. We are alreadv exploring
the propmal with the Finance Ministry
and the Planning Commision. To-day,
our difficulty is this. In the present finan-
cial vear we expect to mop up a_surplus
of Rs, 8q crores, Evenin the next financial
year  we expect a  surplus  of
Rs. 65 crores. Naturally you may raise
the qu~stion : When such an amount
of surplus has been mopped up, why is it
that a substantial portion is not diverted
for the construction of lines ? To this,
my antwer is that because of the t
failures, there have been trem
hacklogs of debts in the gmt which have
been created, because, the previous Ad-
ministration failed to meet the dividend
obligation to the General Revenues.  As
a reaylt of that, Sir, more than Rs. 360
crores of debts are there.

17' o8 hrs.
[Sam1 DAWENDRANATA Basu in theChair]

So, whenever we mopped eertain
surpluses, they are all uﬁlhe? only for
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climinating or for a of the
becklog o dev , o0 the fins
of. we i Now, that
is the difficulty , though you may feel that

out surplus is of the order of Rs. Bg crores
and not a pie out of that Rs. 89 crores is
here sty St pany

e ¥ pomsibility
:f-eh“m' l‘ncwdnulm ofFﬁnm‘ m.h:ri;dui‘:;

suggesting to inance i
that the following two things can be
taken up.

17:09 hra.

[MR. SPEAKER in the Chair]

Firsuly, it should be possible for us 1o
convert these ‘debts’ intn ‘capual-al-
charge’. On this 'ra_pllal-at-dmrqc-'
we can pay six per cent dividend.  This
is one posubility, Sir. The secrad
posubility 1s that from our surpluses we
should be allowed 10 build up developme ot
fund and from that Development Furd. a
definite propurtion should Lre made avnil-
able for the new lines.  In the case of new
lines that are to be constructed. at lemst
a major portion of them can he taken up
in most of the important provinces.

AN HON. MEMBER :  What about
Eastein UP 7

PROY. MADHU DANDAN ATF H
I 2 coing to that.  Tf you will canefull
go thiough my puinted speech sou \niﬁ
find that there are four types of works—
(1) there are crrtain numlel of works
which are 10 be accelerated;  (2) nrw
lines are to  be  undettaken, (9)
some surveys are to be conducted and (4)
certain conversion plojects are  to he
taken up.

If you go through my hudget speech,
you will find that all the provinces like
Assam, Orissa, U.P. Bihar. Tamilnadu,
Gujarat and Maharashtra have been
covered. To some places, we have given
coversion projects and, at other placcs,
we have taken up the extens of
project and at some other place con-
struction of new liner. And in some
places, we have taken up new sutveys
in the adivasi—areas. That
is how we have spread the net. I can
amure you that if the new policy which
we are enunciating and which we are dis-
cuming with the Finance Ministry and
also with the Planning Commission ulti-
mately comes through, then it will be
rj‘a for us to devote greater amount
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SHRI NATHU RAM MIRDHA :
{Nagaur) : But. what about Rajasthan ?

PROF. MADHU DANDAVATE
I am coming to that. Qur friends have
forgotten that one of the schemes which is
under investigation and examination about
which we are having a favourable outlook
is the conversion of the gauge which passes
through Rajasthan and goes to Ahmedabad,
You have alreadv made a reference to it.

SHRTI NATHU RAM MIRDHA
Six years have passed.  We are getting the
same replv.

PROF. MADHIT DANDAVATE
Al least s=2 what h1s hasy el in these
six years ?

SHRI NATHU RAM MIRDHA 2
Survev has becn done.  You have to pro-
vide for that.

PROF. MADHU DANDAVATE
Probably you were not present when T
replied to the budget debate. At that
time T had indicated that already all these
schemes are being considered. 1 can
assure you Siv. that we are already con-
sidering one of the projects of conversion.
Therefore, I do not want to go into details
of the individual problems that are raised.

During mv last repiv on the general de-
mands and during the last budget session,
I introduced the practice of dealing with
the basic policy itssues during the debate
and when local issues are raised by Mem-
bers of Parliament during the debate I
write claborately replies to the individnal
Members giving our  responses to  the
specific schemes that are suggested and
various grievances that have been raised.
I can also assure all v hon. NMembers that
the individual issucs that have been raised
by them will all b replied to and we will
tre  to meet their arguments at least
half-way.

I am sure this will satisfv most of tha
Members. A nuimber of Mambers have
also raised the question of unmanned cross-
ings. I am very happy to announce that
so far, whenever I wiote to the individual
Members, I had to point out to them
that, according to th. rxisting provisions,
the entire burd:n of working expendi-
ture regarding manning of unmanned
gate has to bz undraken by the loeal
authority or the State Government. In
my budget speech [ have already announ-
ced that the railwavs would like to under-
take hundred per cent. respoasibility of
manning the unamanned gates,  To that
extent, I am sure ihat accidents may be
reduced to the barest posiible miinimnum.
(Interruptions) 1 have already mentioned
in my last spzech that there are 22,000
aunmanned gates. As far as the wilisation
of wagons is concerned, I have already

replied in the course of the debate last
time--T would likeJto point that out again—-
that as far as distribution and allocation of
wagons is concerned, to-day the difficulty
is not about the inadequacy of wagons.
We have absut 4 lakhs of wagons. Actually,
the difficulty is about equitable distribu-
tion and allocation of wagons to various
sectors.  Our difficulty is that there are a
number of stations where the wagons are
not actnally emptied immediately and
therefore the turnround decreases. To
that extent there is a greater dezree of
inefliciency.  When they are spread to
different areas, we do not g=t the correct
information at the Data Centre very
quicklv. Tt may take ten to fifteen days.
Therefore. T am trying to introduce a new
system. We are trving to have an  inte-
grated computer programme with tae
help of which, from all the areas, the data
will be fed by the computer to the Centre
and. within twentyfour hours, this infor-
mation will be available to the Central
Data Centre and  then the  allocation of
wagons can be made in a better way.

Therefore, we will have a botter utilisa-
tion or optimum utilisation of all the
wagons and if that is done, a lot of our
problemiswillbe solved. Tamwvery happy
to tell v>u that the railways are already
placing h-fore the Planning Commission.
as also bofore the Finance Ministry, a
schene in vegard to development of three
captive plants.  We are trving o improve
the installec canacity of the fourth plant.
If we ave able to have three capive plants—-
of coursz I by not wmt to go into drtails
of it, brcause I have given them in the
Rajya Sabha —each cantive plant having
220 maw. en=rgv—and if that is done, to a
very great extent, we will b2 able to meet
the internal requirements on our ratlways.

MManv friends have veferred to the ques-
tion of abolition of Railway Board.  Sir,
even when I was in the oppasition I never
demanded the abolition of the Railway
Board. Whatisneeded isnotth= abolition
of the Railway Board but re-structuring,
rationalisation and streamlining of the
Railway Board. The Railway Board is
a machinery or functional organisation and.
we find that there are five important dis-
ciplines which are covered by the Railway
Board. The Members are from the
Operating and Commercial  category,
Mechgnical Engineering, Givil Engineer-.
ing and Singalling, Finance and Accounts
and also the Personnel Dzpartment. They
come [ro m the bottom—first they are the
technicians, engineers and then they be-
come the General Managers and only
senior among the General Managers are
picked up and brought to Railway Board.
Thevetore, the Railway Boardis not an
organisation of bureaucrats. It is an
organisation which is a functional orga-
nisation of various disciplines and that:
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particular structure should be retained.
All we need is not restructuring in terms
size but in terms of devaluation ut‘?um.
'I do not want to go into details. I have
already said about it in an claborate manner.
We h:;edahudy Wb:f out l.h:itkvolu-
tion delegation powers in terms
.of administrative powers and financial

gowen. We have taken them to the
ivisional level and will be able to give
.good results.

Sir, reference has bem_ms,de to arrcars

an demurrage P

out that it is the big industrial houses that
are accumulating large arrears. Un-
fortunately, our own experience shows that
there are a number of public sector und-r-
tal which have not been able to pay
4he demurrage amount. We have taken
rup this isue.

Sir, T will end my spe~ch by miking &
cursory mention t the ind
projects. Suqqﬂtiun:d was ma-e for Bk{:ﬂ
the project in Delhi,
E’I&n‘hﬂy m:& I can tell you the
experience of Calcutta.  We have alrealy
t over Rs. 31 crores and the total cx-
peaditure will be Rs, 230 crores,  Avsuch,
‘in Clacutta we will gu}:”hnd_.d ma:irr?ldy
Bombay Corporation sai they
do not‘:nml the white elephant of under-
isct  as that will destroy all

ore, 1 can

It is better to have
rtransport which will be able to get better
romalts,

Mr. Speaker, Sir, itis the s~cond stagr of
the debate. Still we have to deal with
mkmmury demands and excess grants

aj iation bills as such,
I will not take more time of the House.
Inconclusion I want to adure all the Mem-
bers that all th~ individual ints that
have been made on the Floor of the House
will be replied to in detail before the end of
the Budget Sesion showing our response
to the concrete suggestions that have bren
made,

MR. SPEAKER : Before we proceed
further, I want to call the Home Minister
40 make & statement.

SHRI VAYALAR RAVI : Sir, [ris
on a point of . 'The statem=nt of th*
Home Minister is about the incident in th*
-vicinity of the U.P. legislature.

MR. SPEAKER : Itisabout Mizoram.

——
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17.20 hrs.
STATEMENT RE MIZORAM

THE MINISTER OF HOME
A_WAIRS {SHI_H CHARAN SINGH ):
Sir, the House is aware that in puniuance
of a desire ¢ by Shri '
the President of the Mizo National Front,
that he was anxious to assist in the process
of complete restoration of peace in the
Union lerritory of Mizoram, the Govern-
ment of India bas been having conti-
nuous discussions with him during the
last two years. A delegation of the Miso
National Front led by Shri Laldenga
€ into an agreement on_ February
18, 1976 with the representatives of the
Government of India, wherein they clear-
ly acknowledged that Mizoram is an
integral part of India and conveyed to
the Government of India their decision
to accept the settlement of the problem in
Muzoram within the framework of the
Constitution of India. The delegation
requested the Government of India to
provide them facilities to meet their orther
colleagues to obtain a clear mandate and
to get full authority to make an carly
and final scttlement. The drelegation
further m that the step shall be
taken with to collect all under-
ground personnel with their army and
ammunition inside mutually agreed camps
and to hand over the arms and ammuni=
tion, o collected, within one month of the

tion meeting theit other colleagues.
Accordingly, a meeting was held in March,
1976. As a rewlt of the meeting, Shri
Laldenga stood fully authorised to imple-
ment the t. But trary to

expectations, he did not take any practical
steps in that regard. He was also insisting
that his agreement should be kept secret.

When the Government ex
their unha over the delay, he
agmreed to e]':lut of a.’éoim press m':c
munique on 1, 1976, reiterati
salient features thng il

bruary t
hereafier without. taing. ADY
agreement, he
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re. Mizoram

a1l other illegal activities. It was also
impressed upon him that our Constitu-
tion and our democratic traditions and
procerses provide ample room for fulfilling
all l-gitimate awpirations. It was also
made clear to him that cesation of in-
u:sml and other illegal activities cannot
uader any ci:;:mt:lw bedm;lc ci:nﬁx
tional | settlement of other -
He l.P&LJnn, advised mrhenhx:d
Jni:l::; immediate steps d::blhgtheum-

onnel into the camps as agreed
!;ﬂ el.rl;e:md to band over unlawful
armt and ammunition to the Goverament.
But again nothing happened.

When Laldenga was asked about the
delay, he wrote to me on Iyth November
to rest

17.85 hre.

DEMANDS FOR GRANTS (RAILWA-
WAYS), 1978-79—Contd,

MR. SPEAKER : Unless any Mem-
ber wants to press his cut motions, I
will put all of them together.

PROPF. P.G. MAVALANKAR
(Gandhinagar) : Sir, I request you to put
my cut motions Not. 2 and § separately.

MR. SPEAKER : I shall put cut

stating that he was d i
peace in Mizoram and that he had pre-
pared a definite-time-bound programme
to bring out unconditionally underground
army straightaway and to complete the
process by 26th January 1978.

Iastead of taking any steps to imple~
ment the assurances he had given, we
have information that Shri Laldcnga
again started a process of certain creating
confusion in mi?d: of his m&:
Hs= started mal resh suggestions
he should be installed as the head of an
nterim Government in Mizoram), without
holding any elections. It was pointed out
to him that such an unconstitutional and
undemoacratic course of action was not
not possible. He seemed 10 agreed and
Mwmms;m?m.r,“?ﬁm
rating his earlier assurances, went on
tosay that he was conveying his considered
opinion to his colleagues that the time had
come to implement the agreement and
that the process should be by
gist March, 1978. He even a
press statement on the lines of his letter to
me which the hon. Members must have
read in the ﬁe-.only recently. But he

did not send any message
on those lines. [Instead he sent contrary
instructions to prevent any steps being
taken by his collagues to Implement
the agreement.

It b~came obvious that Laldenga was
only interested in delay for his own reasons.

In the circumttances we have come
to the conclusion that no useful purpose
would be served by continuing any talks
with him. We sincerely hope that the
people of Mizoram would s the
hands of all thote who wish to give up the
futile resort to violence and terrorism. We
will also pursuc all our cfforts not only to
bring about complete normalcy but also
to meet all the legitimate political as-
pirations of the peaple of Mizoram through
established cgnstitutional means.

Nos. 2 and § to the vote of the
House.

Cut molions Nos. 2 and 3 were put and
negatived.

MR. SPEAKER : I shall now put all
other cut motions to the vote of the Howse.

Cut motions Nes. 1, 4 to 18, 75 10 88, 150,
1515 1541 157 b0 174, 183 to 196, 199
200, 295 o 300, 311 4nd 327 o 333 oM
pué and megatived.

MR. SPEAKER. : I shall now put the
Demands for Grants (Railways) for 1978-
79 to the vote of the House.

The question is @

respective 3 not exceed-
“n::'mew w:.u:hm in the
third column of the Order
Paper be granted to the President
out of the Consolidated Fund of
Indis to defray the charges that
will come in the course of pay-
ment during the year ending the
gust day of March, 1979, in res-
pect of the heads of demands
entered In the second column
thereof against Demands Nos. ¥

torr, 1A and 12to22. "

The motion was adopled.



Pnascnger Fare Tax.  232,82.40,000

9I D.G. (Riys.),” MARCH N, 1078 1578-79 9
Demands for Grants (Rail: Jor 1978-19 — ~
voled by Lok sﬂl Amount of
Demands for
E}o, Nameof Demand  Grant ;:nul.
Amount of
Demand for
No.  Name of Demand Grant voted
of the
Demands 3 2 |
13 Open Line Wotks
1 2 3 (Evenuc) . . 10,29,73,000
14 Construction lﬁ ::-dw
Rs. Lincs—Capu
Deprecustion Reserve
1 Railway Board 2,53:53,000 Fund . . 65,70,17, 000
2 Mlscellancous Ex- 15 Open Line Waths—
penditure . 12,65,27,000 Lapital , Deprecta-
m‘:;w:;t Fund
3 Payments to Worked velopiment
Lanes and others . 70,25,000 Fund . . 1208,98,89,000
4 Working Expenves — 16 Pensionary Chaigey —
Admumnsiration . 160,85,35,000 sy lt«n d Lo 46123.16,000
5 W!“orhng Etpgim—-
cpains and Main- 17 Repayment of Loans
tenance 703 96,12,000 7 l‘:gnr& n(d;al Ri-
venues and interest
6 Working Eapenses— thereon—Dr vilopment
Operatng Suall 359,71,86,000 Fund 8,54.22,000
7 Working I xpinses— 8 A aton o
Operauon (Fuel) . 329,69,90,000 ' m;um Fund  41,78.23.000
8 Working Expemer—
OptnEon m 19 Axpnwm;r‘ ; _wl:-
evenur
than Statf and Fwl  110,79,62,000 Fond S0
9 Workg Lxpenscy— g0 Payments towaids
M:wrﬁmmm Lx- Awmortisaten of
penses . ) . 6s,51,82,000 Over-capitalsation.
10 Working Expenses— ’I}rpnynmu gg;::l‘
rom
Stafl Welfare 59,00,81 0oo Revenues and 1n-
terest lhm;:lﬂ
‘orkin| - Revenue Reserve
 Vedieg e Fond a7, 000
Depreciauon Re-
serve Fund . 145,00,00,000 2t A tation  to
Ksc'zcnt Compen -
11A  Working Expenscs— sation, Safety and
tion to Paucnger Amem-
Pension Fund. 50,00,00,000 ties Fund 10,18, 35,000
12 7ividend to General . C .
Revenucs and Con- m e
tribution for Grants Y menities
B Passenger Al
to States in lieu of Fusd . 8,05,58,000




A
? Bill, 1978

17'08 hrs.

APPROPRIATION 7(g.Al:l.-\i'n".&‘c".‘?;} BILL®,
19

THE MINISTER OF RAILWAYS
(PROF, MADHU DANDAVATE): Sir, T
beg to move for leave to introduce a Bill
to authorise payment and appropriation of
certain sums from and out of the Consoli-
dated Pund of India for the services of the
ﬂnand;iywlma-n for the purposes of

MR. SPRAKER : The question is :

“That leave be granted to introduce
a Bill to authorise payment and appro-
priation of certain suma from and out
of the Consclidated Fund of India for
the services of the financial year 1978-79
for the purposes of Rallways.”

The motion was adopled.

PROF, MADHU DANDAVATE : Si, I
introducet the Billt

1 beg to moved @

“That the Bill to authorise payment
and appropriation of eertain sums from
and out of the Consolidated Fund of
India for the services of the financial
year 1978-79 for the purposes of Railways,
be taken into consideration.

MR. SPEAKER : The questionis :

“That the Bill 1o authorisc payment
and appropriation of certain sums from

and out of the Consolidated Fund of °

India for the services of the financial
year 1978-79 for the purposes of Railway.
be taken into consideration.”

The mtion wi adopled.

MR. SPEAKER : We shall now take
up clause-by-clause consideration.

PHALGUNA 2, 1890 (SAKA)

Suppl. DG. o4
(Rlys), 1977-18

The question is;

‘“That clauses 2, 3 and the Schedule
stand part of the Bill."”

Tha motion was adopéed,

Clauses 2, 3 and the Schedule toere added b the
Bil.

Clause 1, the Bnacting Formula and the Title
were added to the Bill.

PROF. MADHU DANDAVATE: I
beg to move:

“That the Bill be pased.”
MR. SPEAKER : The question is :
“That the Bl be pased.

The mtion was a lipted.

17° a8 hrs,

SUPPLEMENTARY DEMANDSYL FOR
GRANTY (RAILW \YS), 1977-78.

MR. SPEAKER : We will now take up
Supp! y Demands for Grants (Rail-

ways) for 1977-78.

Motion moved:

“That the respective Supplementary
sums not exceeding the amounts shown
in the Third column of the Order Paper
be granted to the President out of the
Consolidated Fund of India to defray
the charges that will come in course of
payment during the year ending the gist
day of March, 1978, in respect of the
following demands entered in the second
column thereol:— \

Damands Nos. g9,12,13,16,18,19 and 21.”

*Published in Gazette of India Extraordinary, Part I1, Scction 2, dated 20-3-78:
tIntroduced with the recommendation of t'ie President.
ion of the Prevident.

$Moved with the
£Moved with the r dati

of the Pr

Al72 1LS—4
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Supplemaniary Demands for granis (RdR)' 1709 hrs.
» to the Vots of Lok .
ki APPROPRIATION (RAILWAYS) NO.
LL*, 1978.
e THE MINISTER OF RAILWAYS
No.of Name of Demand  Grant PROF. MADHU DANDAVATE: I
o ame submitted beghto move for leave .’3 introduce ‘tio Bill 3
t mt a l‘ﬂﬂﬂl n
o sectain Sather surms from andout of the
House Gmaoldnhnd?\mdnﬂndufnr them
of the financial year 1977-78 for the pur-
poscs of Railways.
' 2 3 MR. SPEAKER : The question is:

9 Working Expenses—Mis-
cellaneous Expenses. .  5.10,28,000
12 Dividend to General Re-

venues and Contribution '
for Grants to States in

lieu o, Passenger Fare Tax  1,74,54,000

13 Open Line Works (Re-
venue). . ”

. I 1,29,00,000
16 Pensinery Charges—Pen-
sion Fund . 7,92,18,000
18 Appropriation to Dmlnp-
ment Fund « 152,732,000
19 Appropriation” tn "Revenue
Reserve Fund . 49,20,3%5,000
a1 Appropriation to Accident
Compensation, Safety and
Passenger Amenities
Fund . . . i 6g,27,000

MR. SPEAKER I shall now put the
Supplementary Demands for Grants Raul-
\::p to the vote for House. The question

“That the respective Supplementarv
sums not excerding the nmounu shm\m
in the Third column of the Order Paper
be granted to the President out of the
Consolidated Fund of India to defray
the charges that will come in cours:
of payment during the year ending the g1st
day of March, 1998, in respect of the
following demands entered in the second
column thereof :—

D-mands *Nos. 9, 12, 13,16, 18, 19
and 21.”

¥ The motion was adopted

“The leave b* granted to introduce a
a Bill to authorise pavment and aj
priation of certain further sums
and out of the Comsolidated Fund of
India for the servires of the financial year
1977-78 for the purposes of Railways.™

The motion was adopted.

PROF. MADHU DANDAVATE: 1
introducef the

1 beg to move.t

“That the Bill to authorise payment
and appropriation of certain further
sums from and out of the Consolidated
Fund of India for the services of the
financial year 1977-7H for the purposes of
Railways, be taken into consideration.”

MR.SPEAKER: The question is:

“That the Bill toautharse payment
and appropriation of certain further
sums from and out of the Consolidated
Fund of India for the services of the
financial year 1977-78 for the purposes of
Railways, he taken into consideration™,

The mation toas ao'ppl.d

MR. SPEAKER: We shall now take
up the clause by clause consideration. The
question is:

“That Clauses 2, 3 and the Schedule
stand part of the Bill".
The motion was adopled.

™ Clausst 2, 3 and the Schedule were added to
the Bull.

Clause 1, lhEMdﬁ!zFammh and the Title
w ere added to the

PROF. MADHU DANDAVATE: 1
beg to move:

““That th Billb: pass-d."

*Publishel in Gazette of Indi,l_'ﬂmrdnl.ry,z,l'lrt II, Section 2, dated 20-3-78.
tlatroduce if nivel anth there:) nnsadatioa of the Prendcat.
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MR. SPEAKER: Motion Moved:

“That the Bill be passed™’s

SHRI MOHD, SHAFI QURESHI
‘Anantnag): Now that the hon. Railway
&I.n.\.hler‘ has got his Bills passed, I would
only suggest to him to look into one very
important matler, and that is about the
Loco Running Staff’s Aswociation. I have
been reciving a ber of rep ati
from this Associativn, of course copies
of what is addressed to the Minister, which
:hgw;hll_thcrgiutmrndag ,, an
agitation is going on cy have given
a notice that they will go on strike in May.
I would request the hon. Minister to look
into the grievances of the Loco Runnin,
Staff Association. Also, the National
Co-ordination Committec of Railwaymen’s
Struggle has revived its activitics of late.
Before things take an ugly turn, I would
like the hon. Minister to look into their
gricvances and do whatever is possible
within the financial limits,

PROF. MADHU DANDAVATE : I
will look into the matter.

SHRI VAYALAR RAVI (Chirayinkil) :
On another occasion the hon. Minister
gave us an assurance. ‘There are more
than 200 engineering graduate trainecs
on the Southern Railway. Their matter
is still pending before the Railway Board.
I wish he would consider that also.

SHIRI P, VENKATASUBBATAH
(Nandyal) : I would like the hon. Minis-
ter torciterate his promise that new railway
lines would be laid in the backward areas.
The hon. Minister made a very pleasant
departure saying that first prioity would
be given to arcas. I would like to
request him through you to bLear this in
mind and see that the backward arcas are
brought on a par with the other advanced
arcas,

st Qo QNo wEEr (wwerert) :
WSIW WEIET, (R A OF aTE w
g1 & s fafrer N gemx
g A Ao g frd
A LATH WTHTR BT aTH HYAT S
Tt Mragr ddar g s s oY
s X gT @ gt v ¥ gm
fremr ) g FA@ § fF
Ak wig-igEr A N Ay
WA §, T WY T ¥ W I HTET

DR. SUBRAMANIAM SWAMY
(Bombay erﬂl-!'-n:? : As one of the
office-bearers of one of the railway \nlnn;i
I am obliged to bring to the attention
the Railway Minister once again the fact

for thoue worEing as pafaters o the raliways
has been hanging fire. These poor
who are underpaid have to provide their
own clothes ruin them on the painting
job. 8o, the railways must take an early
drcision to vide uniforms to those
J\:'gkmg in railway workshops on painting

it sferm wim (giar) © e
wgrem, & wra ¥ @O wrAAg Yo Al
St FT S TR S STE g
mfeaT & foagd ) 0w WA
F wreiw w & @ qef@l W
vare foar war qv, ¥feT 39 F1 aww
ATEA @I & NEI §W awe §
@ frar mar & & s fn et
Y W q9E ¥ T WA WA WY
FATH FT  STAETT QAT F1

"€ ATHIQR & TZTaT AW ATETSA
aT5T sTem & g fog® wo ® www
unegea frar cam 91 f§ogw
w 9 feae &G 1 d@fe
W awe H gan g wrf  sraae
@ frar war § WX T & 99w
NaenH w1 FagmfE
@ o s fed wiver syaeaT 0¥

F o Haga s g fed 30 Gl
¥ wiow W GO X TW W ¥
wreaer #1 g Y fear 1 & s
fe sqifer wfe aar wgfaa om-
anfeat & fad wa@s Aot ¥ wreww
& v gel ¥ g frr e
fey s B RA-EEAT §TE
qufemam: -
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SHRI VINODBHAI B, SHETH

amnagar) : The hon, Minister is very
ast, but the work on the Viramgam-Okha
line is not procceding as fast. I would
request the . Minister to look into it.
The funds he has car-marked are sufficient
but they should be spent on the job,
il;:: should not be diverted to any other

SHRI RAJARAM SHANKARRAO
MANE { aranji) : I would request
the Railway Minister 1o start shuttle
strvices on branch lines all over the country
wherever it is possible and wherever
there is heavy rush.

ft Yrovorrer sy Wt (W) -
werw  WEIEY, BT ATy fagre &
sx ¥ faowr gmmer ¢ firddg,
wITT, FITE AT T g A Aqw
TF 200 W gEAT & | W A% AT
wWEATA g & Tl am sfawd
T FE-FATET & A wrveaT wa-fedo
w1 {E-wrET g, Afea ww da # w1
Wy A i wwr W doUE
B o &, Srfee 39 s A 3 /v
g our ofcfeafa & g7 w1 wafeE
R WT TF FIW F1IF-NT F7AT Wifgd |
qg IN qF FY gy [ AMY )

SHRI  YASHWANT  BOROLE
Y ook T b e ot o
rallway guards which were presented to

him by the All India Railway Guards
Conlference.

I would also like the Minister to say
something on the poor man'+food, banana,
on which exorbitant freight is ch::red.
Every year, this point is being raked uj
on the floor uf the House for changing the
freight rate. Every Minister is giving the
same reply. The present Munister has also
fallen in line with them. This is a sorry
state of affairs. So, this should be looked
into.

lﬂ'mm(fﬂﬂ'{)
T A uwEEt e g
FRY TR
fafree agr ¥ wqdw
dure ¥ form wA
«EE T R
wife ¥ w7 T8
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& g awa AgY AT Tvgar Afww AW
sem ag § fe 4 o dwefew aXww
§ I W Wy qeifi s W
wRw e o msA N ford
oY oY Y TEATY, IEH WA HU

it Tl g (afeam) @ werw
wgrea, & ag wwn g § fe s
TCHT TR TF &7 TYATET 69 1958
H g g, o g ¥ A wvwe wrk o,
AW A FATX WY WA
fieqar Ay fEr@Tar )l W St
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wfrwr nf g, wefag & st off ¥
wénmr s w frzrgr agrn
aqT §, SE W ww fewr W
W& am & g s g o
oy Wifr Sl fagre ot afaw
fogre wY shwar 8, Tt 9x R oW
fedrotrer feward<gar wfge

SHRI K. MALLANNA (Chitradurga)
KK Expres is one of the super{ast express

trains. But it has the slowest
train between Jawalerpet and
1 request the Minister to sce

that it is made 1uper[uc between Jawaler-
pet and Bangalure also.

ft ofw (wemae) ;- weEw
gy, & faw xomr o frdaw s
e § fi firerr samer arer ot gfeamd
formwi #1 & w7 &, T WF Awe
% qro R ghrag feewt W A
ardefy 7 & aoft fadww w<AT wgaT
E!

PROF MADHU DANDAVATE : In
one sentence, I say, I will take due note

of all thr constructive s tions that have
been made by the hon bers.

MR. SPEAKER : The qustion is:
“That the Bill be paswed.”

The molion was adopted.

17 45 X/3 hrs,

DEMANDS* FOR EXCESS GRANTS
(RAILWAYS), 1975-76

MR. SPEAKER : We now take u
Denm;gn for Excess Grants (Railways) fnr
1975~

Motion moved :

“That the respective excess sums not
exceeding the amounts shown in the
third column of the Order Paper be
granted to the President out of the Con-
solidated Fund of India to make good
the cxcess on the respective grants
during the year ended g 1stday of March
1976, in respect of the following demands
entered in the second column thercof—

Demands Nos. 3, 5 to 10, 13, 15 to 1
and 21."” ol e ?

Demands for Excert Gr-ll

103.

wnwm

1975-76 submitted to the
No. of Name of Demand Amountof
Demand Demand
submitted
to the Voré
of the
House
® (@) )
g Payment of Worked
Lines and others 2,232,648
5 Working Ex
Repairs and Mainte-
nance . - 13,80,57,453
6 Working
Operating Stafl 1,71,17,593
7 Working nses-
Opfrmou (Fuel) 6,51,70,848
8 Working  Expenses-
Operation oth-gm than
staff and fuel 9,50,45,800
9 Working  Expenses-
Miscellancous Expenses  3,11,54,112
1o Working  Expenses-
Staff Welfare Wﬁ . 54,68,576
13 Open Line Works (Re-
venue) . . . 12,02,130
15 Open Line Works-
Capital, Depreciatio
Reserve Fund m'; D:
velopment Fund 46,03,71,860
16 Pensionary Charges—
Pension Fund . 422,16,919
17 Rep-E: o:l' Louu
and Interest l.hfrcnn-—-
Development Fund 9,56,135
21 priation to Ac-
w Com hun,
Safety and ;
Amenities 13,08,214

*Moved with the recommendation of the President,
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MR. SPEAKER: I now put the De-
mands for Excess Grants (Railways) for
1975-76 to vote,

The question is:

“That the respective cxcess sums not
the amounts shown in the
third column of the Order Paper be
aﬂmt«! to the President out of the
onsolidated Fund of India to make
guod the ~xcrss on the respective grants
during the year ended 315tdayot March,
1976, in respect of the follwinﬁ de-
mth remeﬂ!tl in the second column
ereof—

Demands Nos. to 1o, 13, 15 to
ulnd'zl.“s's A S

The motion was adopted.

17.46 hrs.

APPROPRIATION (RAILWAYS) No. g
BILL,* 1978

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): I
beg to move for leave to introduce a Bill
to provide for the authorisation of appro-

riation of moneys out of the Consolidated
Elmd of India to mect the amounts spent
on certain services for the purposcs of
Railways during the financial ended
on the gist day of March, 1976, in excess
of the amounts granted for those services
and for that year.

MR. SPEAKER: The question is:

**That leave be granted to introduce a
Bill to provide for the authorisation of
a riation of moneys out of the Con-
wlidated Fund of India to mect the
tl;.:mm“ spent l'm;%,ml i :lerviim for

o ailways during the
am cnded on the gist day of
March, 1976, in excess of the amounts
'nntﬁd for those scrvices and for that
year.

The motion twas adopled.

PROF. MADHU DANDAVATE: I
introduce®® the Bill.

I beg to movet

“That the Bill to provide for the

authorisation of tion of’
out of the (}rmw!ﬁnwd Fund d‘mm

to meet the amounts spent on certain
services for the purposes of Railways
during the financial year ended on the
318t day of March, 1?76. in cxcess of
the amounts granted for those services
and for that year, be taken into comai-
deration."”

MR.SPEAKER: Now, I putitvote....

SHRI R.VENKATARAMAN (Madras
South): He does not say how the excesses
have arisen.

PROF. MADHU DANDAVATE:
Everything has been mentioned in the
note that has bren given,

MR. SPEAKFR: The question is:

“That the Bill to provide for the
authorisativn of appropriation of moneys
out of the Consolidated Fund of India to
mect the amounts lpcor} ton orrujln ser-
vices for the purposes of Railways during
the ﬂnmcinrl' year ended on the gist
day of March, 1976, in excess of the
amounts granted for those services and
for tlr’nt ycar, be taken into considera-
tion.

The motion was adopted.

MR. SPEAKER: We shall now take
up clauses.

The question is:

“That clauses 2 and 3 and the Sche-
dule stand part of the Bill.”
The motion was adopted.

Clause 2 and 3 and the Schedule were added
to the Bill.

Claus 1, the emacting Formula and the
title ewere added to the Bill.

*Published in Gazette of India Extraordinary, Part I1, section 2, dated ro-3+78.
#*Introduced with the recommendation of the President.
tMoved with the recommendation of the President,
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FROF, MADHU DANDAVATE: I
beg to move:

“That the Bill be pased.”
MR. SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopied.

——

17, 49 Rers.

DEMANDS* FOR EXCESS GRANTS
(GENERAL), 1975-76

MR. SPEAKER: We now take wu
Drm;él- for Excess Grants (General) fnr
1975~

Motion moved :

“That the rﬂp-echvt cxcess sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the Third Column of the QOrder Paper
be granted to the President out of the
Consolidated Fund of India to mal:e
good the excess on the respective
during the year ended gist ¥ uf

, 1976, in respect of the following
demands entered in the second column
thereof—

Demandy Nos. 1, 9, 17, 19, 21, 34
TmSQ 34 gg 46. 43- 40, 52 t0 54.
!

56 ' 57 81, Bg, 92, 96
and 101."”
Demands for Eccess Grante  (Genaral)  for

1975-76 submitted to the votr of Lok Sabha

(SAKA) Grants (Genl), 108

];Trn. NimeofD:mind Amsuat of

‘man
Demand submitted to
the vote of
the House
(1) (2) (3)
Rs,
I. EXPENDITURE
MET FROM
REVENUE
1 Department of Agri-
culture . ", 467,739

9 l’nymm? u‘:;f Indian
Counci Agricul-
tural Research

1975-76
(1) (=) (s)
19 Defence Scrvices—
Army . . . 653630550
21 Defence Services —
Air Force . .  7,42,36,53¢
84 Taxes on Income,
Estate Duty, Wenlth
Tax and Gift T 12,68,390
c Coi
i and M.i:'l.t . . 15,23,530
3B  Pensions . . 1,31,86,429
39 (?lum and Alkaloid
actories . . 31,482,075
43 Ministry of Health
. and Family Plln-
nng . . 14,979
46 Minntry of Home
Affairs . . 8,08,667
ent of Per-
B el i Admini-
strative Reforms 14,75,713
49 Police . : . 584,00,521
52 Delhi . . 1,08,76,567
54 Andaman
Nicobar Illmds +  1,4B,08,006
56 Dadra and Nagar Haveli
. : 16,509
57 Lakshadweep . 6,13,700
6z Ministry of Infor-
mation and Broad-
casting . 68,326
66 aLbour and Emplelyh
ment . B1,52,887
76 Roads . 2,87,053
81 Mines and Minerals.  1,35,09,217
Mirnustry of Works
» and Housing . 2,27,468
02 Housing and Urban
pment 1443491
tor SurveyofIndia . 45+42,919

#Moved with the recommendation of the President.
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Il EXPENDITURE ~ MET FROM
GAPITAL

ital Outlay on
” Grﬁmdm:mpm 15,94:67,139

44 Modical and Public

6,20,44,562
s Defhi . . . 70033475
53 Chandigarh . . 48,854
76 Roads . . . 66,32,412

96 Nuclear Power Schemet  29,34,262

MR. SPEAKER : If anybody wants to
speak, he can. No, So, I put to vote the
D for Exces

Grants (General)
for 1975-75.
The question is:
“That the respective excesw sums

not exceeding the amounts on Revenue
Actount and Capital Account shown
in the Third column of the Order
Paper be granted to the President out
of tha Consolidated Fund of India to
muke good the excess on the respective
granty during the ycar ended gist day
of March, 1976, in respect of the
following demands entered in the se-
cond umn thereol—

Demands Nos. 1, 9’46:?;8.9 U, 34
37 to 3% 43 44 49 52 to
_;&. 56, 57, ﬁn. éG 76, 81, 89, ga,

and 1o1.

The motion was sdopled.

————

17°58 hrs.
APPROPRIATION BILL,* 1978

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SATISH AGRAWAL): On be-
half of Shri H. M. Patel, I beg to move
for leave to introduce a Bill to provide
for th= authorisation of a tion of
maeys out of the consoli Fund of

dia to mz=et the amounts spent on certain

“That leave be to introduce
a Bill to provide the authorisation
of appropriation of moneys out of the

The motion was adopied.

SHRI SATISH AGRAWAL: [ intro-
ducet the Bill.

131101?j P. G. MAVALANKAR (Gaa-
M : re 'nﬂluqna
at this stage ? you spplying

MR. SPEAKER: No, no, we are not
applying. I asked you whether anybody
wanted to speak; nobody was there.

PROF. P. G. MAVALANKAR: It is
10 minutes to six.

MR. SPEAKER: Ten minutes to six.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LAROUR (SHRI
RAVINDRA VARMA): It js nobody's
fault. Hon. Members have not read it.

MR. SPEAKER: The Minister will
move for comideration,

(Interruptions)

SHRI SATISH AGRAWAL: I only
introduced the Bill. That is all.

MR. SPEAKER: Ten minutes are there.

PROF. P. C. MAVALANKAR: Now
we are about to adjourn. The House
is going to he adjourned in & couple of
minutes, and crores of rupees are being
paved without any opportunity for a dis-
custion. (Faferruptions) I want to speak,

SHRI RAVINDRA VARMA: If he
wants to speak, he can speak.

*Bublivhed in Gazette of India Extraordinary, Part II, section 2 dated 20-3-78.
tlatroduced with the recommendation of the President,



PROF. P.G, MAVALANKAR : How
mlo;{mualulthwfor conside-

"ﬁ'ﬁ.'a AKER : Let him move for

SHR1T SATISH AGRAWAL : I beg t0
move *;

“That the Bill to provide for the
uthorisation  of

a of
m out of the ted Fund
ofmmmmanmm t on

certain  services during the

year ended on the 3ist day of March
1975, in excess of the amounts granted
for those services and for that year,
bz taken into consideration.”

MR. SPEAKER : Motion moved :

“Taat thcnfﬂlll to i orfor the
authorisation of appropriation of moncys
oat of the cmﬂm Fund of India
to m:st the amiunts spent on certain
s2rvices during the financial year ended
on the 3ist day of March, 1976, in
exceu of the amounts grantsd for those
servicer and for that year, be taken
into consideration.”’

Shri Mavalankar.

. PRQOF.I P. G. &Y&L&Nﬁl{ t Mr.
peaker, I am gra to you permitt-
103 to spzak on thu. Qbviously, I can only
'ﬁ“k very briefly. My first point is that
the Mumister should really explain and not
merely say that all the explanations are
given in the msmorandum, etc. He must
really take the House into confidence and
explain to us as to why and for what
parpates extra exp=nditure was incurred.
Chat is paint No. I. I do not merely want
him t5 say : g> and read for yourself the
m*airandum and sit down Do not take
th~ HDuse into that situation. That s
mv first point.

seconrily, & number of Minustries aie
incluied in these demands and I find that
the Ministry of Agriculture and perhaps
the Ministry of Communications are also
mcltt&edmt:hh.lh:?e! am right in saying
that the Ministry of Agriculture and the
Ministry of C ications are included
in this. Now the latter, that is the Ministry
of Communications is not going to be
discuwed at all in this House during the
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having ulpment which is tested and
found wur:iqn; not unsatisfactorily ?

Semd.lr.thchxprpmblen&&]i;:

< and the whole co
M$’m.t L‘.Eza“”‘:?m’?hﬂr“‘ﬁ

Finally, about irrigation and agriculture.
1 want the Government to tell us about
this question of Narmada river water
dispute. I know, the disputc is before the
Tribunal and the hope is that this year,
in 1978, the decision will come. Byt since
Government are spending crores of rupees
on agriculture, irrigation, etc., I want
the waeir-d;Mt toullmwhnkiuwl
policy regard to getting these disputes
settled as expeditiously as possible, so that,
with the settlement of the issucs like the
Narmada river water dispute, the States,
as in this case Gujarat, Rajasthan, Madhya
Pradesh and Maharashtra, can go

* M)ved with the recommendation of the President, i
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will have a kind of permanent machinery
and pot have only ad hec declsions....

MR. SPEAKER : Stnctly ,it has noth-
;lgwdaadththi;:h'l‘:mai‘;.{)mm

Excess Grants. The t u are
raising can be rai whmtheA;rEullm

1

of the whole nation ? This is my
Sir.

SHRI VAYALAR RAVI (Chiraynkil)x
It is very amumng that the Demands for
Excess Grants mre tricd to  be rushed
through without proper dscussion. I can

CGMGIPMRND—L~—880

Kerala. This Ash in full of forei

it with the Income-tax muthorities in
Foreigners come, stay tbmmdgo.o )

MR. SPEAKER : How long are you
likely to take ?

SHRI VAYALAR RAVI : About ten-

minutes.

‘MR. SPEAKER : The House stands
adjourned till 11 o'clock temorrew.

18 oz hrs

The Lok  Sabha  then adjourned
till Eleven of the Clock on Twesdoy, March 21,
1978/ Phalguma 30, 1Bg9q (Sake),



